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INTRODUCTION

I, the Chairman of Public Accountg Committee as authorised by
the Committee do present on their behalf this Hundred and Sixty-
Fifth Report on paragraph 3.1 of the Report of C&AG of India for
the year ended 31 March, 1987 Union Government (Railways) re-
lating to Procurement and Utilisation of Track Materials.

2. The Report of the Comptroller and Auditor General of India
for the year ended 31 March, 1987 (Railways) was laid on the Table
of the House on 26 Aril, 1988.

3. As on 31 March, 1986 the Railway System in India had 771583
running track kms. comprising 47810 kms, in broad gauge, 25087
kms. in metre gauge and 4246 kms. in narrow gauge systems. The
operations of the Railways are totally depended on the availability
of sound and well maintained tracks throughout the country, so
that the tracks are not a contributory factor for accidents even to
the slightest exent and the Railways are in a position to give
efficient and safe service to the public. The arrears in track rene-
wal which stood at 13048 kms. in March 1980 increased to 20306
kms. in March 1985 (26 per cent of total track). The Committee
have deeply regretted the failure of the Railways to ensure timely

renewal of tracks, which has adverse effects on the smooth opera-
tion of the Railways.

4. From the statement of expenditure on track renewals the
Committee have noted that the average cost of renewal has shown
a steady increase, the rate of increase being as high as 19 per cent
in 1985-86 and another 15 per cent in 1987-88. The Committee have
recommended that the contributory causes for the spiralling of cost
of renewal may be investigated and the resul; intimated.

5. The Committee have pointed out that despite the available
capacity for production of 5 lakh tonnes per annum of Broad Gauge
Rails with Bhilai Steel Plant, Railways failed to give firm commit-
ments of requirements of rails for the 7th plan period and as a
consequence, Railways resorted to import for which there would
have no justification but for the failure of the Railways themselves.
Remedial measures have been called for by the Committee,

6. The Committee have desired that the alternative indigenou-
source in place of TISCO and IISCO for manufacture of MG rails
may be identified and utilised for procurement of MG rail so that
imprt of MG rails can be stopped by a time bound programme.

[v]
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7. The capacity of the established plants for production of con-
crete sleepers was 21 lakh sleepers since 1981-82 where as annual
production had reached a level of hardly 14.52 lakh sleepers even
4 years later., Considering the substantial economies expected in
the use of concrete sleepers, the Committee have recommended

that reasons for lower utilisation of the capacity created may be
investigated and steps taken to improve extent of utilisation. Taking
note of the substantial cost escalation in establishment of Allahabad

unit from the estimated Rs. 1.28 crores to Rs. 4.13 crores and its
low level of performance the committee have recommended that a
review of the causes for poor performance of Allahabad unit may
be conducted by Rail'way Board and appropriate measures to im-
prove its performance taken.

8. The committee have noted that in placement of orders for
purchase of rails. in two cases, certain defective/conflicting practices
were adopted resulting in a loss of Rs. 83.38 lakhs. The Committee
have called for an investigation into those cases.

9. The Public Accounts Committee examined the Audit para-
graph at their sittings held on 11 January. 1989.

10. The Committee considered and finalised this Report at their
sitting held on 25th April, 1989. The minutes of the sittings form
Part IT* of the Report.

11. For reference. facility and convenience, the observations and
recommendations of the Committee have been printed in thick
type in the body of the Report and have been reproduced in a con-
solidated form in Appendix IIT to the Report.

12. The Committee express thanks to the Ministry of Railways
(Railway Board) for the cooperation extended by them in givinvg

information to the Committee.

13. The Committee also place on record their appreciation of
the assistance rendered to them in the matter by the office of the
Comptroller and Auditor General of India.

New DELHI; AMAL DATTA
April 25, 1989 Chairman,
Vaisakha 5, 1911 (S) Public Accounts Committee.

sNot printed. One cyclostyled copy laid on the Table of the House and five copies
placed in Parliament Library.




REPORT
JAntroductory

As on 31 March, 1986 the Railway System in India had 77153
running track kms. comprising 47810 kms. in broad gauge, 25097
kms. in metre gauge and 4246 kms. in narrow gauge systems. The
broad gauge system falls in four categories depending on traffic
density and each category is subdivided into five groups (A, B, C,
D&E), depending on speed of trains using the track. Standards
have been laid down for all groups and categories about weight of
rails to be used and number of sleepers to be laid.

2. In the past the life of the rails was 35 years. However,
because of the growing traffic. the life of the rails has come down
to 15 vears to 20 yvears depending upon the density of traffic. Due
to normal wear and tear as well ag changes in traffic density etc.,
irack renewals are continuously undertaken to bring the track upto
the prescribed standards through track renewal programme.

3. In paragraph 3.1%* of Report No. 3 of the Comptroller and
Auditor General of India for the year ended 31 March 1987 on Union
Govt. (Railways), it has been pointed out by Audit that (i) the
arrears in track were 13033 kms. at the end of 1986-87 leading to
imposition of speed restriction on 2291 kms. of track in 1986-87; (ii)
the supply of broad gauge rails from the only indigenous source of
Bhilai Steel Plant was to the extent of 57 percent to 88 per cent of
the requirements: (iii) as the indigenous production of metre gauge
rails had stopped in April 1987, Railwavs were obliged to resort
1o costlier imports: (iv) in the imports of rails, Railwav Board
failed to keep in view the specification economies leading to avoid-
able extra expenditure of Rs. 135 lakhs in a few cases reviewed by
Audit; (v) non-utilisation of available capacity for manufacture of
concrete sleepers led to larger procurement of cast iron sleepers
the use of which was costlier in the long run: (vi) the performance
of the Allahabad unit set up with foreign collaboration for manu-
facture of concrete sleepers was poor in comparison with that of
Khalispur unit set up with indigenous technologv. etc. In the
following paragraphs the findings of the Committee in this regard
are set out.

*Extract in Appendix 1.
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Track Renewal Programme-Progress

4. Renewal of track is undertaken as a plan programme work and:
included in the Railway’s plan outlay under the plan head, “Track
Renewals”. It is not considered a normal maintenance programme
to be met out of non-Plan funds. The allocation of funds for track
renewal comes from the Depreciation Reserve Fund (DRF) and
expenditure is booked in revenue section of accounts.

5. According to Audit, the arrears in track renewal which stood
at 13048 kms, at the end of March 1980, increased to 20306 kms due
to inadequate allocation of funds and constraints in availability of
materials. During the Sixth Plan (1980-85) the achievement in
track renewal programme was only to the extent of 9558 kms. as
against the target of 14,000 kms. In the two years thereafter,
Railways overtook a part of the arrears by providing additional
funds and arrears as on 31 March 1987 stood at 13033 kms. The table
below indicates the annual budget provision, actuals as intimated
by Railway Board and by Audit, extent of track renewals done, and
average cost of renewal per km. (as per Ministry’s figures & Audit
figures) for each of the years 1980-81 to 1987-88.



Year

|

1980-81
1981-82
1982-83
1983-84
1984-85

Total for 5§ yeirs

C e — ———— - ————————

1985-36
1986-87.
1987-88

- . - i - ——

Tot:l for 3 years

Grand “Total t‘or 8 years.

c— ————— e p—— >

Audit st2ted th>t the ﬁgres snvcn b)'

(Note :

Funds

in Budget

70.00
110.09
120.00
219.78
300.01

e ——— r—

319.79

S <O

As intim=ted by_Rly Bo:rd

provided  Funds

415.00
$95.00
680.00

1690.00

’509 79

utilised
(In crores of rupces)
3
109.30
172.07
217.69
(250.00) :- 275.71
(350.00) 337.59
1112.36
(450.00) 518.74
(639.00) 585.73.
(940.00) 783.23
1857.70
7979 .06

- —

As per Appropri-.-

Extent of Average cost of

renewal

figures figures yeir
(In l"khs of n_x_p_c;g_s)
7 8
9.97 11.35
.15 12.51
11.48 13.00
12.20 14.29 0
12.28 14.29
44.50 17.09
14.72 17.37
17.25 20.04

tion A/Cs &s inti- Tr:.ck
m-ted by Audit rcnew:.l
(In Kms)
Funds Funds
provided utilised
in Budget
4 5 6
95.00 124 40 1096
142 .42 193.03 1543
160.53 246.53 1897
268 68 322 .96 2260
350 46 3195.85 2750
1017.09  1282.77 9546
594 .56 611.63 3578
710.57 691.02 3978
R03.36 910.01 4540
210849 2212.66 12096
3125. 53' 3495, 43 ’164"

the R .ilways wuld be net figurcs of cxnndturc)

- e -

+ Figures in bracket indic:te funls dem:ni:d by Railways from Pl .naning Commiission for trick renewals.

Peuentage
increase in
Bsedon Bisedon cost over
Rzilways App Ajcs previous

. — e h e — ettt
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6. The table above indicates that consistently the expenditure
incurred in each year since 1980-81 (except in 1986-87) was in excess
of the allocations. The excess expenditure over the provision was
te the extent of Rs. 275.68 crores (27 percent) during the 6th Plan
period and Rs. 369.85 crore (12 percent) during first 3 years of 7th
Plan. Further the table indicates that the average cost of renewal
has been steadily increasing with a pronounced increase from
Rs. 14.39 lakhs per km in 1984-85 to Rs. 17.89 lakhs in 1985-86 and
again from Rs. 17.37 lakhs in 1986-87 to Rs. 20.04 lakhs in 1987-88.

7. Asked to state whether inadequacy of funds is the only contri-
butory factor for backlog and whether infrastructural facilities as
also raw materials are adequately available to overtake the arrears,
the Railwav Board stated that funds are the only constraini for
liquidation of arrears of track renewals. In this connection, the
Financial Commissoner for Railways observed during evidence that
earlier. allocation for the Depreciation Reserve fund (DRF) was
very restricted. Railways’ average allocation of funds to DRF in
the 5th plan was about 2.7 percent of the capital in the 6th plan, it
became 7 percent and currently on a higher capital basis it is 12
percent. According to him. in the current year. Railways are pro-
viding for Rs. 1500 crores, and vear bhefore last. it was Rs. 1315

crores in absolute terms.

8. On the extent of allocation from Depreciation Reserve Fund
for track renewal. the Railway Board stated that it has progressive.
ly increased in the recent years and give following percentages ol
allccation for track renewals since 1974-75:

1974-75 38.80"
1975-76 27.320;
1976-77 30.78¢"

1977-78 30.72%,
1978-79 28.83""
1979-80 .71
19%0-81 20.35¢,
1981-82 24.44~
1982-83 22.94°;
1983-84 30.317,
1984-85 37.04¢/,
1985-86 47.70°"
1986-87 47.60%,
1987-88 52.920/
50.34¢’,

1988-89
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9. On the reasons for accumulation of arrears, Chairman, Rail-
‘way Board stated during evidence that it was because of the non.
proyision of enough DRF or lack of high priority to the track rene-
wals that these arrears grew to that extent.

10. The Railways have also intimated that in 1988-89, a target
of 3750 kms for track renewals has been prescribed, and that at the
end of the Seventh Plan, the arrears to be overtaken have been esti-
mated it 12000 kms. The track renewal targets for the Eighth Plan
are under finalisation and tentatively it is proposed to undertake
track renewals for 23500 kms so as to liquidate the arrears by the end
of the 8th Plan period. The requirement of funds for track rene-
wals in 8th plan is reported to have been tentatively assessed at
Rs. 5425 crores (Net) [This works out to Rs. 23.09 lakh per km:,
as against Rs. 17.25 lakh (net) per km. for 1987-88i.

11. Asked to state whether the Railways aim to catch up with
the technology which is evolving in other countries when the Rail
wayvs undertake renewal of track during the next 15—20 years, the
Member (Engineering) stated during evidence that the element of
modernisation is inbuilt into the track renewal programme. Accord-
ing to the Member (Engincering) the Railways are trying to
adopt a “‘heavier section as rail which is prescyibed for
the increased level of traffic obtaining on a particular section”. He
added that nowadays Railways are also going for rails of higher
strength «nd 90 UTs quality which give 50 per cent more life.

12. The operations of the Railways are totally dependent on the
avallabilityl of sound and weH-maintained tracks throughout the
country, so that the tracks are not a contributory factor for accidents
even to the slightest extent and the Railways are in a position to
give efficlentt and safe service to the publicc Viewed in this
context, the Committee consider it imperative that track renewal
programmes ought to be given the top priority in the operations
of the Railways. The Committee are, however, dismayed to be
informed by the Chairman, Railway Board that due to lack of high
priority for track renewal programmes, arrears increased. The
arrears in track renewal which stood at 13048 KMs in March 1980
increased to 20306 KMs in March 1985 (26 per cent of total track).
Though the tempo of track renewsal in Seventh Plan has been
increased considerably, the Commititee are concerned to note that
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a backlog of track renewal to the extent of 12000 KMs at the end
of Seventh Plan would still remain to be evertaken in Eighth Plan.
The Committee deeply regret the failure of the Railways to ensure
timely renewal of tracks, which has adverse effects on the smooth
operation of the Railways. The Committee strongly recommend
that a review of plan priorities be done and the track renewal given
its due priority so that under no circumstances, arrears in track
renewals are allowed to accumulate.

The Committee note from the statement of funds provided and
funds spent in each year since 1980-81, that consistently the actual
expenditure in every year other than 1986-87 has exceeded the
provisions and the overall excess was to the extent .of 27 per cent
in 6th Plan period and 12 per cent so far in the 7th Plan period.
The Committee wonder whether the excess expenditure was consci-
ously incurred by the various Zonal Railways in their anxiety to
ensure renewal of tracks not provided for by the Railway Board
in the annual plan in the interest of safety or the excess was dne
to level of expenditure far more than the anticipated for the traek
length planned and approved by Railway Board for renewal. In
elther case, the Commititee deprecate the lack of proper financial
planning and rcommend that the causes for consistent excesses may
be investigated and results intimated to the Committee.

13. From the statement of expenditure on track renewals, the
Committee note that the average cost of renewal has shown a
steady increase, the rate of increase being as high as 19 per ceny in
1985-86 and another 15 per cent in 1987-88. The Committee cannot
resist the impression that cost of renewals has increased far in
excess of normal rises in cost indices reasons for which are not
apparent. The Commiitee recommend that the contributory causes
for the spiralling of cost of renewal may be investigated and the
result intimated. The Committee also recommend that a review of
the estimated cost of renewal for the 8th Plan may be conducted
as it ig -felt that the average rate of Rs. 2309 lakh per Km for the
#th Plan is too high as compared to the rate of Rs. 17.25 lakh per
KM. in 1887-88.

Procedure for Assessment of requirement of rails and sleepers

H. The progress in track renewal programme crucially depends
on avaflability of rails and sleepers. The table below indicates the
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extent to which renewals of rails and sleepers were undertaken
‘between 1984-85 and 1987-88:

Year Rail r2newals Slecper — Total Net
renéwals renewals Track
of Rails  renewals
and

sleepers
(Figures in kms)
1984-85 . . . . . . . 2450 3040 5490 2745
1985-86 . . . . . . . 3394 3762 7156 3578
1986-87 . . . . . . . 3536 4420 7956 3978
1987-88 . . . . . . . 4170 4910 9080 4540

*(Figures in this column are half of the figure in previous column)

15. The Zonal Railways submit to the Board between September
and November their annual indents for rails and sleepsrs required
for approved works for subsequent vear. These indents are consoli-
dated and orders for rails, cast iron sleepers and steel sleepers are
placed on the steel plants to the extent acceptable to them and for
the balance tenders are invited. For requirements not available
from indigenous sources. import is arranged. For wooden sleepers,
orders are placed on Forest Departments of the State Gévernments
after discussions and for concrete sleepers orders are placed with
factories run by Railwayvs and in private sector.

Procurement of Bread Gauge rails

16. The only source of indigenous supply of broad gauge rails
ii th~ Bhilai Steel Plant (BSP) with an installed capacity of 5 lakh
tonnes. The shortfall between requirement and supply by BSP is
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met by imports. The table below indicates the total procurement
of B. G. rails since 1980-81.
(in lakh tonnes)

Supplies by BSP Quantity Total

—_— —— imported procure-

Year Asses- SAIL Actual ment by
sed re- commit-  supply Railways

(uirement ment

198081 . . . . . NA. 1.7 1.6 0.2 2.02
1981-82 . . . . . 3.25 2.10 1.84 0.09 1.93
1982-83 . . . . 3.25 2.10 2.02 .. 2.02
1983-84 . . . . . 2.92 2.40 2.40 0.35 2.75
1984-85 . . . . . 3.50 2.60 2.68 .. 2.63
1985-86 . . . . . 3.70 3.50 3.25 0.30 3.55
1986-87 . . . . . 4.01 3.5 2.38 1.60 3.98
1987-88 . . . . . N.A. 3.25 3.10 1.50 4.60
Total . 2128 19.43  4.10  23.53

17. On the failure of BSP to supply upto their full installed
capacity, the Committee were informed that the Railway Board
did not advise their firm requirement to Bhilai Steel Plant and as
a result of frequent revision, BSP could not take any investment
decision and the supply from Bhilai suffered. Conceding to this
observations during the course of evidence, Member (Engineering
stated:

“It is because we ourselves were not fully clear about how
much money is going to come. It is because, even in
1980 when we made a projection, we thought that maxi-
mum requirement will be of the order of 3.4 lakh tonnes.
In the Seventh Plan, when a determined effort was made,
then our requirement increased. It went almost up to 6
lakh tonnes. It is because the money was becoming
available due to increased provision in the Budget. There-
fore, we had to tell Bhilai that these are our requirements.
Bhilai naturally felt that we are suddenly telling them
to produce 6 lakh tonnes and they were not geared for
6 lakh tonnes, That is how we had to go in for imports.
But we did maintain an ongoing dialogue at various levels
frequent meetings with the Steel Ministry, with SAIL.
and also at Minister’s level.”

18, He further added that Bhilai Steel Plant were readv to ac-
comm~dzte. Once the Railwavs intimatedq the increased projection
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and that BSP also tried to step up yearly production from 3 lakh
tonnes to 4.25 lakh tonnes. According to information furnished by
Railway Board, Bhilai Steel Plant has indicated following improve-
ment in future supply plan:

Year Original Revised
1988-89 3.50 lakh t. No change
(90 UTS 1.00 lakh t.)
1989-90 4.00 lakh t. 4.25 lakh t.
190 UTS 1.50lakh t.) (90 UTS 1.80 lakh t.)
1990-9] 4.25 lakh t. 5.00 lakh t.
(90 UTS 1.801lahk t.) (90 UTS 1.80 lakh t.)
1991-92 4.25 lakh t. 5.00 lakh t.

(90 UTS 1.801lakht) (90 UTS 1.80 lakht.)

19. According to the Railway Board the requirement of rails for
the 8th Plan period is expected to be 28.50 lakh tonnes for track
renewals and construction project works, which are proposed to be

met from supply of 5 lakh tonnes per year from Bhilai Steel Plant
about 0.75 to one lakh tonnes from Ispat Profiles India Ltd. a private
company, which has newly been eestablished and balance by import
to meet shortfall in indigenous production and requirement of
special quality rails. o o o

20 On the qystem in force for placing orders on BSP, the Mmlstry
of Steel clarified the position as under: .

“Railways, for some years now,K have been indicating their
demand for rails for a particular financial year a few
months in advance. These requirements are discussed
with the Railways and a realistic assessment of SAIL’s
production possibility vis-a-vis the requirement is made.
On the basis of the commitment arrived at, allocations
of funds are made by the Railway Board in favour of the:
Zonal Railways. At this stage the Railway Board places
a bulk indent on SAIL indicating the quantities that will
have to be booked by the Zonal Railway Authorities with
SAIL, When the zonal railway authorities place the
orders they stipulate the profile. quantity, delivery con-
ditions, inspection requirements. pavment terms and
other such details and hase on this, the Central Marketing
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Organization of SAIL issues sale orders. Other than this,
there is no other formal contract between SAIL and
Raillways.

Discussions are also held regularly each quarter between
SAIL and Railway Board and supplies against the com-
mitments are reviewed. The despatches are made based
on the Rake Prioritieg indicated by the Railway Board in
favour of its Zonal Railways. There has been no apparent
change in the system of placing orders and supplies before
and after 1980.”

21. The Committee are dismayed to find that despite the available
capacity for production of 5 lakh tonnes per annum of B.G. rails
with BSP, Railways failed to give firm commitments of require.
ments of rails for the 7th Plan Period as g result of which the
BSP could not take appropriate Investment decision, failed to
accept demands upto the capacity and as a consequence, Rallways
resorted to import for which there would have been no justification
but for the fallure of the Railways themselves. Since the funds
for the track renewal are met out of Plan allocation the Committee
are at a loss to understand how and why the Raillways were unable
to know the extent of funds avallable during the Sixth Plan in
advance and to make the commitment necessary for the invest-
ment plan. The Committee conclude that the planning process at
the Ministry level needs tonning up in this regard. The Committee
recommend that the circumstances due to which the Rallways
could not give firm commitment on a plan programme may be fully
investigated, the loopholes in planning identified and steps taken
to plug them intimated to the Committee.

22. While on the one hand, BSP has stated that it could not reach
its caparity due to absence of' firm commitments, the Committee
are nuhappy to note that BSP failed to supply rails even upto the
extent of orders accepted by them, the shortfall during a period of
8 years being to the extent of 1.85 lakh tonnes. The Committee
desire that the failure to supply even the Committed quantity by
the BSP should be taken up at the Ministry level to ensure that
such undesirable situations do not recur,

Sunnly of Metre Gauge Rails

23. Indian Tron and Steel Companv (IISCO) and Tata Iron and
Steel Companv (TISCO) were the onlv sources in tre countrv for
supplv of metre gauge rails, During the 1960’s. TISCO and TISCO
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were meeting the full requirements of Railways with annual sup-
phes totalling 35,000 to 40,000 tonnes for both 6016 and 751 rail
sections. However, the supplies gradually came down with the
result that upto 1976-77, for a period of 5 years, only 40 per cent and
16 per cent of the requirements of the Railways for 7516 and 601b
rails respectively were actually supplied by them. On the reasons
for IISCO’s failure to meet the demands in full the then Minister
of Steel and Mines wrote to the then Minister of Railway in January
1978 to the effect that inadequate supply was due to heavy rejections
and uncertain labour situation. Subsequently by March 1979, IISCO
closed its operations for manufacture of metre gauge rails and
TISCO also decided to stop production because its plant was very
old, further production was not possible without further investment
and if such investments were made, the price of the end products
would go up steeply TISCO also finally stopped production from
1.4.1982 and in this connection , in a meeting held between the Rail-
way Board and Ministry of Steel on 3.9.1982, it has been recorded
as under: '

“....though TISCO had said that the production of rails had
to be discontinued on account of their rail rolling mill
having become old, it was possible that this production
wag discontinued as TISCO was not finding the rail prices
as remunerative as for other steel structural”.

24. It was decided in the meeting that TISCO should be asked
to re.examine the production of 75lb rails and ‘‘under no circum-
stances” be allowed to close their rail rolling mill and that Ministry
of Steel would initiate action in thig regard,

25. No production actually was commenced by either plants with
the result that the Railway Board had to resort to imports for the
entive needs of MG Rails.

26. Asked to clarify whether the two plants stopped supply in
March 1979 and April 1982 claiming that prices were unremunera-
tive, the Railway Board stated that the Railways have been paylng
the prices as announced by the Joint Plant Committee and that the
Railway Ministry did not oppose at any stage any increase in the
prices of MG rails. The Board further contended that the plants
stopped production due to re-orientation programme and did not
recommence rolling of MG rails inspite of continuous requests by

Railway Ministry to Ministry of Steel.
482 LS—2.
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27, The Ministry of Steel informed the Committee in this regdrd

as under; . L D
“TISCO "and 1ISCO stopped production ang supply of Rails
" in 1981 and March 1979 respectively. The stoppage was
due to obsolescence of their Rail Mills which required
replacement/modernisation with heavy capital investment
Railways were kept informed of the proposed stoppage of
production well in advance. TISCO have been asked for
an undertaking from Railways for reimbursement of re-
‘munerative prices before any investment was made.
Such an undertaking, however, was not given by Railways.

In spite of this, Government had provided for a condition
in the endorsement to the Industrial Licence for the ad-
ditional capacity, specifying that TISCO will not scrap

. the Rail Mill, etc. without the prior permission of Govt.
However, the decision to stop production towards the end
of 1981 was taken by TISCO on their own, IISCO pro-
duction became totally unremunerative because of heavy
rejections (about 50 per cent) by the Railways. Continu-
ing supply from IISCO would have added to the losses of
the plant.”

28. The Member (Engineering) observed during evidence in this
regard:
“We have also to appreciate the position that this is a very
small quantity and certainly it would not be economical
for them, In the overall national interest, I must say that
it was a wise decision taken not to invest more in this
venture.”

29, As a result of stoppage of indigenous production of MG rails,
the entire requirement of MG rails has been met by import, the:
quantities imported being as under:

(in "000 tonnes)

198182 . . . . e e 6.3
198283 . . . . . ..o N
198384 . . . . . . . ... ... 200
198586 . . . . . . . . . . . . . 3500
198687 . . . . . . ...
198788 . . . . . .. ... 9.00

’ 75.30

(The total expenditure incurred by Railways for import of BG and MG rails amounted.
to Rs. 113.12 crores for the period 1981-82 to 1987-88)
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30. On the measures taken to develop indigenous production the:

Railway Board stated that a mini-steel plant in the private sector

" has been encouraged to produce MG rails, that this plant is expected

to go in for regular supplies from 1989-90 and that placement of a
trial order is under consideration of the Railway Board.

3L It is disquieting for the Committee to note that both IISCO
and TISCO, the two companies that were supplying MG rails, were
allowed to go out of production resulting in complete dependence
on import for meeting requirements of MG rails. Though the
Ministries of Steel and Railways had decided in September 1982
that under no circumstances the production of MG rails in TISCO
will be allowed to close, no effective steps were taken to imple-
ment this decision, The Committee strongly deprecate the imaction
on the part of the Railways and Ministry of Steel on allowing
indigenous production of MG ralls to totally cease and opening
the door for imports resulting in drainage of huge foreign exchange.
The Committee desire that the alternative indigenous source since
identified will be utilised for procurement of MG rails and if
necessary other indigenous sources created and import of MG ralls
stopped by taking necessary steps under a time bound programme
which may be drawn up within six months and intimated to the
Committee.

Ra'ls of longer length

32. At present tracks are laid with rails of 13 metres length. If
rails of double this length are laid, there would be reduction in
number of welds and overall saving in cost. Though BSP was
requested in 1979 to supply rails partly in length of 26 metres and
Railways made arrangements for their movement in special wagons.
no supply of 26 metre length rails was made. On the other hand
BSP was actually manufacturing rails of 26 metres’ length onlyv for
export purposes.

33. Asked to state steps taken to procure rails of 26 metres’
length, the Railway Board stated that the Railway Board has all
along been pressurising BSP to manufacture longer rails and that
after a meeting with Steel Secretary on 3 August 1988, BSP has
indicated that it would be in a position to roll 26 metre long rails
and supply a quantity of 1.80 lakh tonnes to start with.
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34. The Ministry of Steel in a note to the Committee have clan-
fied the position in this regard gs under:

“The equipment installed gt Bhilaj Rail and Structural Mill
can basically, produce 13 metre long  rails though it is
possible to a very limited extent to roll rails upto 26 mtr.
length also. In fact Bhilai had gone in for export of 26
mtr, long rails in the past durmg 1977-78 when the in-
digenoug démand for rails was less. This was achxeved
by combining 2 beds of the mill as well the finishing séc
tion at the cost of productivity. This could still be done tut
it would result in'fall in total production. Therefare, 26
mt¥. long rails’ production would entail a heavy invest-
ment at Bhilai in finishing and handling facility. Affer
these facilities at® installed Bhilai would be in a position
to rall 26 mtr. long rails.”

3

35. On the steps taken to import rails of longer length instead of
only 13 métres” leng"'th the Rainay ‘Board has® btated that the pro-
posal for import of ‘rails of 26 metres’ length was dlscussed with
Mihistry of Surface 'I‘ransport ghippmg Corporation of India, Port
authontxes, and Port ' cons1gness handlmg unported ralls at the ports
and that it was concludéd that “fhe' present unidading and’ clearmg
facilities are not suited for dealing with the longer rails cargo. »

36. The Committee are deeply concerned to note that despite
availability of capacity for production of 26 metres long rail wlth
BSP. no eﬂorts have been made over the years to ensure prod'
of " lofig “Fail§ !or {nalgeﬁ"hs consnmpﬂon The Conimittee
do fiot cbnsidér the" Yessons "adducéd” “tor ) non-production
of 26 thetre Talls' as lnsurmountable and” récommeni that bothi“the
Minstetés serffusly conBldér and Fake an eff6it Yo solve the 'Issiie
so that in ‘thie Tntérést OF dverdll e*eaﬁoﬁfy,‘ 'ﬁle risnutaétiré 6’26
mtr. mngrms 18 started” within® asﬁ&ﬁﬁ'm Poenn e

UL D PP AT (R ’

Sleepers

37. The Railways have been traditionally using wooden, cast iron
and steel‘ s]eepers geged on the recommendations of Baxlway
Acc;dent Enquiry Commx;;ee 19§8 the Railway Board took a pohcy
decisfon "o introduce concrete sleepers with elastic gastenmee which
are econtmical and 'have more than twice the track service life than

other ty1 s of sleepem
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38 The table below mdiéétes tﬁe exient, of procurement of
sleeper of various types during 1984-85 to 1936-87:

Year Total Concrete Wooden  Steel Cl Percen-
number sleepers sleeper sleeper  slecper  tage of
of CI slee-
sleepers per to
procured total

sleepers’

- o (Figure:i;_l—akbs)
1984-85 . . . - 69.37 12.53 31.17 3.90 21.77 31.5
1985-86 . ’ . . 63.94 14.71 22.43 3.30 23.50 36.5
198~6-87 . . . 65.43 18.68 19.41 9.74 17.60 26.8

39. The table above would indicate that although the use of con-
crete sleepers has been on the increase, the use of CI sleeper has
been the highest is compareq with other types of sleepers except in
1986-87. The utility of CI sleepers is, however, stated to be limited as
they are not suitable for heavy density track on which higher HP
locomotives and trains with higher axle load wagons are run.

40. Audit has pointed out that though apart from longivity of
life, concrete sleepers were costwise also comparatively cheaper,
the full capacity of 21.00 lakh sleepers available since 1981-82 with
23 private firms and 2 Railway departmental units at Allahabad and

Khalispur had not been fully utilised. In support following data
has been furnished by Audit:

Supplied From
Year Capecity  Private Am Supplles
Sector Unit
(inlaki;:)
193485 . . . 21.00 10.15 1.56 0.82 12.53
wisE . . . 21.00  12.30 1.60 0.81 147
198687 . . . 21.00 16.01 1.7 0.9 18.68

41, On the contrlbutory causes for delay in implementing the

decision of 1968 for introduction of concrete sleepers, the Ministry
clarified’ the position as under:

“The decision to go in for prestressed concrete sleepers was
taken in late sixties and first 3 contracts for prestressed
concrete sleepers were awarded in 1968-69, one in Pub-
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lic Sector and 2 in Private Sector (in addition, one con-
tract was also awarded for two block RCC Sleepers which
later on was abandoned). Indian Railway took up the
production of concrete sleepers exclusively with indigen-
ous efforts. However, developmental efforts with
indigenous technology could not succeed and the manufac-
turers faced teething troubles. It was soon realised that
neither the Indian Railways for the indigenous enter-
preneurs had adequate experience in the mass manu-
facturing, technique of this sophisticated product.

a result of non-availability of material and equipment of
requisite standard in the initial stages all the three
manufacturing units were closed down within 1-1/2 to
2 years of start since the rejection rate was as high as
50-60 per cent which no industry could afford. All the
3 manufacturers felt the need for going in for help from
foreign consultants, with proven capability. A decision
was also taken at this stage to set up one unit with
foreign collaboration in the departmental Sector so that
experience in mass manufacturing technique could be
gained and finer points of manufacturing technology and
specifications understood by the Indian Railways.”

42 On the progress made in establishing new production units
for concrete sleepers, following information has been furnished by
the Rallways: o

Year No. of units added  Progres- Annual Production
: progressively sive
total
1 2 3 4
1968-69 3 3 Very small due
(Subsequently closed & revived to high percentage
in 72-73) of rejection
197273 . 3 6*  Very small
1974-75 — 6 19,244 nos.
1975-76 4 10 1,05,400 nos.
1976-77 —_ 10 1,19,900 nos.
1977-78 —_ 10 1,57,000 nos.

¢Including 3nos. revived.
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Year No. of units added  Progres- Annual Production
: progressively sive . . .
total
1 S 2 3 4
1978-79 . . . .+ . 1(Deptl. with foreign 11 .1,99,000 nos.
collaboration at ’
Allahabad) _
19790 . . . . . 1 22 2,53,000 nos.
1980-81 . 1 ... 23 2,57,000 nos.
(Deptl. with indi-
genous technology
at Khalispur)
1981-82 . . . . . — 23 3,99,000 nos.
1982-83 . . . . . 8 31 6,15,000 nos.
1983-84 . . . . . — 31 10,32,000 nos.
1984-85 . . . . . — 31 12,52,000 nos.
1985-86 . . . . . — 31 14,52,000 nos.
1986-87 . 17 48 18,94,000 nos.
(including 3 for
MG)
1987-88 . . . . . - 48 22,94,000 nos.
1988-89 . 14 62  27,00,000 nos.
(including 4 for (expected).
MG)

43. In regard to future plan, the Railway Board have stated that
it has been planned to raise production further to a level of 51 lakhs
for B.G. and 7 lakhg for M.G. by the end of the 8th Plan.

44. While the Committee take note of the fact that the extent
of production of concrete sleepers has been increasing over the
years, they cannot help pointing out that the progress is rather
slow as compared to capacity created and is substantially falling
shorf of fhe requirement. According to Audit, the capacity of the
established plants was 21 lakh sleepers since '1981-82 whereas
annual production had reached a level of hardly 14.52 lakhs sleepers
even 4 years, later Considering the substantial economics expected
in the use of c¢oncrete - sleepers, the Committee recommend that
reasons for lower wutilisation of the capacity created may he
investigated and steps taken to improve extent of utilisation with
a view to ensuring supply to the Rallways. The Committee also
recommend that if necessary, more such units may be established.

~
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Utilisition, of concrete sleepers

45. Audit has pointed out that concrete sleeperg procured bet-
ween April 1983 and March 1987 were not fully utilised in track
renewal works by the seven Railways. Whereas the Railways ob-
tained 57.68 lakh concrete sleepers with which 3637 track kms. could
be laid the track length actually laid with concrete sleepers during
this period (April 1983 and March 1967) was only 2730 kms, i.e. 75
per cent. Railway-wise position of the number of concrete sleepers
received and laid in track during the period 1984-85 to 1986-87 was
as under: .

Railway Concrete sleepers Concrete sleepers

(in terrr;.lcse i;'fe?rack ]atigrmsm (t);ac:;ag:\
Km.) Km.)

1. Central Railway . . . . . 557 544
2. Eastern Railway . . . . . 640 503
3. Northern Railway . . . . F 620 525
4. Southern Railway . . . . 265 236
5. South Central §Railvay . . . =294 288
i 6. South Eastern Railway . . . 354 249
7. Mestern Rallvmy . . . . 418 298
3148 2613

45 In this comnection:tHé Ministry of: Reilways have explained
tinié. ¢he: Iayimg of .sleepers: in ther4rack: depends: on- the availability.
of blbeks; climeatic eonditions ete:; that-utilisation of 5. pgr cent pro-
duction is quite satisfactory and that the stock imbalance essen-
tiaily représentéy. the: reguirements .of 2.3 months at the beginning
of the following year. The Railways also stated that to meet un-
forascen - circumstanoes; a certain amount of stock -is.considereg ne-
ccosary by the Raﬂvnys at site 80 as to take care of delays in trans.
port of the. gleeperg from the- produstion -units as the buffer stock
at site: would énablé' the traek renewals to go on continously there-
by aveiding the possibility -of idling. of track laying machines and
allied establishment,
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a1, 1he Conittittiee do agred thaf @ certaln anidunt onmnee
stoekattheendotayearlsmvoidabletomeetneedsouollowm;
2—3 months emergency requirements etc. However, the Committee
are concerned to note that accumulations are quite heavy in certain
Rajlways atleast as will be clear from the following particulars:

Quantity received Qunntlt& laid in
tra

during 84-85 to

1986-87

(in terms of track

Kms.)
Eastern Railway . . . . 640 503
Northern Railway - 620 525
South Eastern Rallway . . . . 354 241
Western Raflway . . . . . 418 298

The Committeé recommend that a review of the accumrulation
of stock may be mide andthepro#mso!ntﬂfuﬂon may be monl-
tored by the Railway Board to ensure opfimum and timely utili-
sation of the stock:

Laying of concrete sleepers

43, Conéfete sléepers’ are much heavier than steel sleepers or
woodeni sleepers and each coticreté’ gleéper wéig’ﬁts"anbund 280 to
300 kg. The laying of concréte sléepérs in track involves use of
portal cranes, sleeper layers, etc. and resort to manual laying are
against extant instructions of RDSO, Audit has informed that the
number of machines available for concrete sleeper laﬁng declined
from 27 in 1983-84 to 22.5 in 1986-87 and this was attributed to the
machines being under repairs. Six sleeper laying machines which
were received in 1975 at a cost of Rs. 18 lakhs had remaineq unuti.
lised ‘oni - Ceéntral, Eastern,' Northern, Southern, South Eastern and
Western Railway.
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. 49, The Detailed position of availability of portal cranes and
thelr utilisation for the period April-June 1988 is glVen below :

' Railway Available No.of Target  Actual %Achie-

Portal Cranes (Kms) (Km) vement

5T 9T

Central 4 4 39 11.64 29.8
Eastern . 4 4 39 17.30 44.3
Northern . . . . 4 6 51 25.81 50.6
Southern 4 3 33 23.64 71.6
South Central 4 4 39 22.63 58.0
South Eastern . . - 4 24 4.40 18.3
Western 4 4 39 5.48 14.0
24 29 264 110.90 42.0

50.

4 Nos.

of 9T

The target for utilisation of Portal Cranes per month for
of portal cranes of 5T is 5 kms. and for 4 Nos. of portal cranes
is 8 kms.; against this only 42 per cent of target could be

achieved. 'I‘he Ministry of Railways have stated the reasons for

lower

utilisation of Portal Cranes as follows:

“d) The targets fixeq are for continuous operation on long
stretches whereas in actual practice the base camp has to
be shifted from one location to another after completing
the work at one site, This involves loss of working days.

(ii) 24 Nos. 5T portal cranes out of a total of 53 cranes are
more than 15 years old and have almost lived their life.
These will be scrapped in next one to two years as we
receu"e their replacement, The condition of these cranes
also affects the output

(iii) Non-availability of sufﬁc:ent traffic block on heavy den-
sity routes, where most of the cranes are working, also

effects the output.

(iv) The work of deep screening of ballast ang consequent
track renewal by portal cranes ‘reduces substantially
during the rainy season. The overall performance of
portal cranes is thus affected during the monsoon.
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(v) There are a large number of activities which are required
to be co-ordinated for the final relaying operation, This
includes supply of concrete sleepers from the factory to
the base depot for the fabrication of panels, deep screen-
ing of ballast, supply of new welded rails, arrangement
for an independent engine for working the relaying trains
etc. There are many secondary activities to these ope-
rations, Many a times, due to unavoidable reasuug, co-
ordination of all activitieg is not established, which results
in loss of working days.” :

51. In a note furnished to the Committee, the Ministry of Rail-
ways (Railway Board) initially intimateq as follows:

“After using the sleeper layer for some time, and keeping in
view the meagre traffic blocks of 1} to 2 hours, that are
made available the field Engineers tried a diffesent system
of relaying without the use of sleeper layers, successtully.
In the process developed by our Engineers, after the old
track panel is removed, the new track panel assembled
ready at an assembly depot and brought to site on BFR
Wagons, is laid in place after the old track panel is re.
moved. By this process the total progress achieved in a
given traffic block would be increased considerable. It was
in this context the use of sleeper layers was discontinued.
Discontinuing the use of sleeper layers and directly lying
the new sleepers as track panels was in the course of
technology progression.”

 52. The Member (Engineering), however, observed during evi-
dence in this regard as under:

“Concrete sleepers may suffer damage by manual handling.

" Even today half of the laying is done manually because

we have not been able to procure enough number of
machines.”

He also added:

“If we do it manually, howsoever careful you may be, the
sleeper has to be unloadeq and put in position. There
would be a lot of stress and strain on the sleepers... .......
Visible damages may not be much but there may be hid-
den defects which may surface in the long run.”
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... 53 Whereas the extaiit tastrucitons of KDSG ﬁ%ﬁm&mm
handling of the concrete sleépers fo Liyti ad Member
(Engineering) has supported the stund, th¢ Haflwiy Board have
clafmed in their written note to thie Corinfttes thil dfcontinuing
the use of sleeper layefs and directly laylnt the new sleepers as
track panels is in the course of technological proftession. As,
however, to assemble track panels with concrete sleepers at
assembly depots also the sleeperi layers will have to be used and
concrete sleepers should not he manually handled, the Committee
are not convinced of this reason for under-utiliéation of the sleeper
layer. The Committee hence recommend that the existing instruc-

tions in this regard may be reviewed and appropriate fresh direc-
tions given,

Comparative Costs of Production of Sleepers

54. According to Audit, the production from departmental units

- resulted in extra expenditure as the prices of supply of private firms
were below the cost of departmental production. During 1986-87,
the departmental cost exceed the price of private firms by Rs. 172

to Rs. 200 per sleeper which worked out to Rs. 340 lakhs for the
entire departmental production of that year .

55. According to theé Railway Board however, for the private
ﬁmm, 4 numbers of MCI Inserts for each sleeper are supplied free
of cost by the Railways and in addjflOn Rallways pay Sales-Tax and
Excise Duity for private production Thus, total cost of a concrete

steébef sipplied by a private manufactiirer has been assessed as
under:

Rs.
(i) Cost .o, . 344.00
@) Add'for ED. @15.75% S 7 | §
Gi) Add for $T. @42 15.92
(N) Addforhmerhmppliedfme 80,00
Total . . . 489.94

56. The cost of Railways’ oWfi proaucuon beirig RE: 477/, the
Raflivay Bohrd have conténded thit its cost is condpdiable to the
price of supplies by private parties

si. mcmmuaonota;mwunmmu:mumm
that the cost of production of departmental units are comparable
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‘with the price of indigenous pre W@r@om _gbvious
..mgonthutlmlwmdom up_ or sales tax
‘whereas private parties have to pay boﬂl. A. tWo elements
-are fo be excluded for comparlson and not incluged as contended
by the Railways the price of a sleeper supghed by a
private manufacturer would “Work out to Ks. 124 per sleeper as
-against Rs. 477 per sleeper for Railways production, The Committee
recommend that the cost of departmental production should be
mlnlmised by °R ;n.pgucﬁgn and reducing overheads.

by e T i
Operations of departmental wnits for sleepers

l wila

58. In view of the increasing demand for concrete sleepers for
Indian RallWays it was considered essential to estabhsh at least one
factory with foreign collaboration to gain experience. A decision
was, therefore, taken in 1973-74 to go in for collaboration for one
factory at Allahabad. The construction work for Allahabag factory
was started in 1975. According to Audlt this unit estimated to cost
Rs. 128.50 lakhs was set up with West German technclogy to have
a productlon capaclty of 20,000 sleepers per month in terms of colla-
boration agreement signed in March 1976. The actual capital cost
till it started production in May 1981 was Rs. 4.13 crores. The plant
has been able to attain only a production rate of 14,208 sleepers per
month in 1986-87 or 57 per cent of its rated capacity. Besides, ;he
rate of rejection of its output was as high as 6.2 per cent in January
1987. In June 1982, another departmental unit at Khalispu, was
set up and commissioned for production at a rate of 4100 sleepers
per month adopting indigenous technology, at 5 cost of Rs. 90 lakhs.
The unit attained the rate of monthly production of 6500 sleepers
in 1985-86, exceedmg its capacity, due to increased automation and
xmprovement in manufactunng techmque Its rejection rate and
cost of production were lower than those at Allahabad unit. Tn short,
the perfox;mance of Khahspur unit set up with mdlgebous techno-
logy was betfer than that of Allahabad unit set np with foreign
collaboratlon T

59. Besides, the average cost of production during 1986-87 in
Allahan‘:fpag umt was Rs. 477 as agai.pst Rs 400 per sleeper in Khahs-
pur unit "

60. The Committee enquired about the reasons for increase in
1he cost ‘of project at Allahabad from Rs. 1.29 crores to Rs, 4.13
crores The Ministrv of Railwavs (Raﬂwav Board) in a note have
-given the following reasons:
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(i) inclusion of additional plant for impori, such as steel pro-

: cessing plant, conveyors etc. as it was thought that the

items of work like thread rolling etc. can be got done

through trade indigenously and no machinery would pe
needed, Later efforts established need for imports,

(ii) escalation in the cost in the intervening period,

(iii) originally 75 lbs. rails ang sleepers were provided in the
estimate but since 75 1bs. rails were not available, second-
hand 90 lbs. rails and sleepers had to be used.

(iv) Provision of yard for material handling and other facili.
ties. This could be decideq only after the detailed draw-
ings were received from the foreign collaborations.

(v) provision of some additional facilities, such as, rest shel-
ters, canteen, ambulance room, lavatories and other struc-
tures to comply with the Factory Act.

61. From the information made available to the Committee, it
is seen that the rated capacity of production of concrete sleepers at
Allahabad unit at present is 15,000 Nos. per month on an average
against the planned capacity of 20,000 sleepers per month. The
lower rate of production has been attributed to frequent break
downs of plant and machinery resulting in work stoppages and loss

of production.

62. The Committee asked whether any remedial measures have
been taken to avoid recurrence of such deficiencies. The Railway
Board in their reply have stated that every effort is being made to
bring the work stoppages and consequent loss of production by
keeping the down-time of the machinery and plant to the minimum.
The Railway Board have further stated that because the plant em-
ploys very sophisticated machinery for which spares are not available
indigenously and (this being only one factory of its kind in the
country), the indigenous manufacturers of the spares are also not
coming forward since the demand is very limited and algo not of
continuous nature and restrictions apply for the import,

63. The rejection rate at Allahabad unit was very high, till March
1984 it was 4.76 per cent as against the reiection rate of 2.68 in the
other departmental unit at Khalispur. The Private Sector manu-
facturers’ rates of rejection of 2.4 per cent at one place and 1.75 per
cent at another place are reported to have come down with the
experlence they gained and with improvement in the production
technf(jues, ’
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84. According to information furnished by the Ministry, percen-
tages of rejection till June 1988 were as under for the two depart-

mental units:— P
Calender Year *Allahabad Unit Khalispur Unit
1981 . . . . . . . 3.10
1982 . . . . . . . 3.74
1983 . . . . . . . - 5.02
1984 . . . . . . . 4.02 0.61
1985 . . . . . . . 1.58 0.60
1986 . . . . . . . 382 - 0.96
1987 . . . . . . . 7.53 2.87
1988 . . 9.63 2.58
(Till June) ‘
Overall 1.3%

Overall percentage : 5.02
Till June, 1988

65. The Committee are surprised to note that there was substan-
tial cost escalation in establishment of the Allahabad unit from
the estimated Rs. 1.8 crores to Rs. 413 crores. a more than three
fold increase. Despite the substantial investment with imported
technology, it is unfortunate that its level of performance is poor
though the indigenous technology adopted in private units, and the
Khalispur unit of Railways have been performing far better. The
Committee are strongly of the view that no proper evaluation of the
technology offered by the foreign collaborators was made nor was
a proper cost estimate prepared inspite of the enormous inhouse
facility for both in the Railways. The Committee feel that thesc
failures were the result of casual and perfunctory attitude of the
Ministry even to matters of vital interest te the Railways them.
selves. The Committee desire that appropriate lessons may be
learnt from this case and recommend that adequate evaluation of
indigenous technology may be done before resorting to import
of technology and when such import is considered essential proper
evaluation of both the technology and cost be made S0 that such
poor results are averted in future. .-

66. The rate of production at the Allahabad unit has been less
than 60 percent of its installed ecapacity and the percentage of
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rejection s gs high as 7.53 percent in 1987. In 1985, inptend of
coming down jn rose to 9.63% (upto -Iune) The Committee rccom:-

mend that a review of the causes for poor performance Qf Allaha
bad unit may be conducted by Railway Board and appropnate mea-
sures to improve its performance taken.

67. The Comumiitee are equally concerned to note that the rates
of rejection in departmental units are very high as compared fo
private units. The Commiitee recommend that the causes for high
rejection may be investigated by RDSO and appropriate remedial
measures taken to improve their performance.

Import of 20,000 tonnes of wear resistant 60 kg. rails without settle.
ment of elongation limit, -

68. Based on evaluation of global tenders, the Railway Board
placed in April 1979 an order for import of 10,000 tonnes of iwear
resistant 60 kg. rails with a foreign supplier. In June 1979, the
quantity was raised by 10,000 tonnes without fresh quotations. The
increase in quantity without fresh quotation was made by Railways
taking into account the trend of prices in the world market. The
supplier had quoted three rates in his tender of February 1979; the
lowest rate being with reference to the supplier’'s own chemical
composition. The second lowest offer to which was based on Rail-
way's specification was accepted by the competent authority.
ACcOrdmwg to Audit whereas Raxlway’s speclﬁcatxon provided for
an qlongatépn‘ of 11.5 per cgnt the supplier had offered a reduction
of Rs. 90.50 per tonne of elongation of 9 per cent (minimum) (which
1is 1 per cent more than VIC specification) was acceptable.

69. In regard to elongation, the VIC specification allows a mini-
mum of 8 pér cent elongation and the tender in this case proyided
for elongatxon of 11 5 per cent as proposed by the RDSO of the
Rai]ways which was based on the available data about the “Gothard
line in §w1tzerland" The Ra‘xIWays had hOWgVer been importing
all along with reference to vIC speciﬂcatxon only butl in this case
the elongation was kept at 115 pgr cent for a new chemical com-
position ‘developed by the RDSO.'

70. However. after the acceptance of offer was conveyed, the
‘supplier stated that he could not supply with more than 9.5 per oent

*Blonvation rfers to th yitimatetansile strength that the rali should withstand
bei‘oxeh bmh for a minimum stress of 119 kgs. per mm s,

.\‘
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.and the specification was modified. Audit has pointed out that at
the time of acceptance of modification for elongation, no efforts
were made to get reduction of rate though the supplier had offered
.a reduction of Rs. 90.50 per tonne for an elongation of 9 per cent and
in this case the reduction in cost could be to the extent of Rs. 18
lakhs,

71. From the note recorded by RDSO on ¢ September 1979 before
.acceptance of the modification, it is noticed that:

“the Cr. M.V. composition of the firm could be accepteq if the
firm gives a commitment that inspite of the chemistry
indicated by them. the rails will be supplied in fully killed
condition (in which case it will be more or less similar
to the Cr. M.V. steel which has been incorporated in
para 7(i) of the contract.””

72, Asked to indicate why the Railway Boarq did not seek
.assurance for “fully killed quality”, the Railway Board stated in a
note as under:

“The chemical composition indicated by the firm wherein
minimum silicon percentage was not specified. meant that
the rails will not be of fully killed quality."”

73. However, the notings* in Railway Board's records indicated
that the firm had offered rails with maximum silicon of 0.9 per cent
and in the circumstances, what was required was to confirm that
minimum would not be less than 0.2 per cent. This was not a case
‘where no provision of silicon was made by the supplier in his offer.

74. On the demand for elongation of 11.5 pey cent as against VIC
specification of only 8§ per cent, the Member (Engineering) stated
-during evidenee:

“We tried to get 11.5 per cent elongation. But they coulq offer
us only 9 per cent elongation. Again. we checked back
with some other countries. Some of the developed coun-
tries are also using either § per cent o, 8.5 per cent elon.
gation. So we accepted the 9 per cent elongation Rut,
we preferred a particular offer of ours where the mini-
mum silicon is 0.2 per cent That was ensured.”

»"COP,\’.“R.{ AApp;;\'rli; Ir
432 LS—3.
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76. In a subsequent note furnisheq by the Railway Board, to the-
Committee, (after the evidence) it has been stateq that in the ori-
ginal offer, the supplier hag quoted elongation of 9 per cent only
even for the rails to the Railwayg specification and that the clause
about minimum elongation at the time of original evaluation seems
to have been taken applicable only to the special chemical com-
position offcred by the supplier. As the supplier’s chemical com-
position was not accepted, the Railway Board contended that the
elongation offer was same for all three alternatives and hence the
reduction in rate was not available.

76. In regard to suppliers’ chemical composition the Member
(Engineering) stated during evidence that in the composition of the
supplier, they did not give minimum content of silicon but prescrib-
ed only the upper limit and that the Railways’ idea was to have
“some residual silicon so as to ensure that the steel was totally free
from oxide content.” Asked to clarify whether it did not look that
the alternate chemical composition of the firm was quite acceptable,
the witness observed that their offer was only 9 per cent whereas
our specification was 11.5 per cent.

Extra expenditure of Rs. 65.48 lakhs <n purchase of 10.000 tonnes of
rails.

77. In February 1984, an order was placed for supply of 25,000
tonnes of rail of a specified type from ; South Korean firn, ‘C’ at
FO3 price of $310/311 per tnnnes. When the execution of this con-
tract was in progress, another firm (also of South Korea) with whom
an earlier contract for 10000 tonnes of same type had been placed
in September 1983 at a higher rate (8350 per tonne) defaulied and
firm ‘C’ was willing to supply additional 10.000 tonnes at its rate of
$310/311 per tonne. Instead of accepting the officer, the Railway
Board went for fresh global tenders, placed orders at $326 per tonne
on gnother firm and incurreq extra expenditure of Rs. 6535 lakhs.

78. On the reasons for non--acceptance of the offer of the South
Korean firm for additional quantities, the Ministry stateq in a
written note to the Committee as under:

“In addition to the firm from South Korea. one firm from
France and another from Spain offered through their
letters, though not in response to anv specific enquirv, to
supply the quantity under consideration (9.500 tonnes) at
marginally lower prices than that of the South Korean
Firm. Since there were more than one offer for the:
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supply of rails ang the rate offereq by the firm from Spain
was even lower than the rate at which the South Korean
firm was supplying rails against the order for 25,000
tomnes and it was not possible to place the order on the
South Korean firm. As such it was decided to float a
limited tender to obtain the most competitive offer.”

79. The Railway Board had taken the stand with reference to the
earlier contract (for supply of rail with 9 per cent elongation) that
they had forecast the world price trend through their Railway
advisers. In the circumstances, the Railway Board was asked to
justify why the offer of firm ‘C’ was not accepted. The Financial
Commissioner observed:

“It was an unsolicited offer. When this offer was being consi-
dered there was an offer from a French firm as well 35 a
Spanish firm. All the three did not give any offer. They
said they will supoly this. These are all unsolicited offers
in nature. When we knew that along with South Korean
firm another two unsolicited offers were there, it was de-
cided to go in for limited tender. Our norinal practice
is to go in for global tenders in case of imports.” He
also justified the action to call fresh tenders on the
ground that under world Bank’s regulations, supplemen-
tarv order on a contract cannot be placed bevond 15 per
cent of original order.

80. The Chairman. Railway Board, however, agreed during
evidence that as contended by Audit, the Railways ought to have
taken steps to find out feasibility of planning orders with the on
going contractor. However, so far as this case was concerned, he
ohserved that the whole issue got to be confused when the insolicit-
ed offers came, The Member (Engineering) also con HMHMHMM
case the Railways were in a position to consider and accept the cffer
from firm ‘C’ for the additional quantitv of rate needed.

81. On the position of the other two unsolicited offers following
position has been recorded in Ministry’s file:

‘“While M/s. Mahindra and Mahindra wanted a request for
enquiring from them for their offer, M/s. Usha on behalf
ENSIDESA. Spain, in their letter dated 25.9.84, finally
indicated a rate of $315.00 FOB Stowed Aviles. Thev
have not quoted any CIF rate. Accepted rate of M/s.
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Sumsung, South Korea is on CIF basis $346/$347 Madras
Calcutta Port. Ministry of Shipping and Transport
(Transchart) quoted a rate of $42.0 in September, 1983
for Ocean freight from Spain to Calcutta hence CIF rate
would be $357.00 compared to the CIF rate of $346/347
of M/s. Samsung.

It will not also be prudent to consider the offer of M/s. Usha

at this state, as it would only invite similar unsolicited
offers from other firms and complicate matters, apart
from the ensuing delay in receipt of rails so urgently
required for track renewals”.

82. The office note also indicated that when the first contract was
awarded to the South Korean firm, the tender submitted by the
Spanish Firm was nearly 11 per cent more than the rival quotation.

83. The Committee feel that there are several issues in respect
of the two supply orders which need for investigation. These are
listed below:

1. Contract with 97 elongation.
(1) Though unsolicited offer from existing suppliers for addi-

(2)

tional quantities cannot be accepted beyond 15 percent
as contended in the purchase made in 1984 from a South
Korean firm, an unsolicited offer for 10,000 tonnes was
however accepted in June 1979 despite non-finalisation
of admissible limit of elongation.

Additional orders for 10,000 tonnes in June 1979 was
placed even before the issue relating to extent of elonga-
tion was settled because Government's acceptance with
11.5 percent elongation must have been conveyed in
April 1979 itself.

(3) As the supplier did net apparently raise objection to

elongation clause till after June 1979, (for over two
months), the subsequent stand that his offer was with
9 percent elongation is a clear modification calling for
appropriate action.

'(4) It is not clear whether the RDSO demanded 11.5 percent

elongation after ensuring the availability of technology
therefor and whether, this technology is now available
and if so, since when.
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(5) If any other tenderer had responded to Railway’s
requirement of 11.5 percent elongation why no actiom
was taken to cancel the order due to absemce of proper
understanding of contract and to place order with the
one willing to supply with 11.5 percent elongation?

(6) For fully skiled quality, there is need for minimum of
0.3 percent silicon as deposed by Member (Engineering)
before the Committee. As the alternative chemical com.
position offered by the tenderer provided for maximum
of 0.9 percent silicon what is the basis for Railways’
present stand that rails would not have minimum
quantity of silicon? Even if doubt existed due to non-
mention of minimum quantity, why was the party not
asked to state whether the rails would have the -
minimum quantity of silicon as recommended by the
RDSO?

(7) What were the specific considerations under which
RDSO’s recommendations for acceptance of tenderer’s
alternative with maximum of 0.9 percent silicon but
subject to provision of minimum of 0.3 percent silicon
not even examined and referred to the party?

(8) In the circumstances, has not avoidable expenditure of
Rs. 18 lakhs been incurred and if so, what are the steps
taken to fix responsibility?

TI. Rejection of unsolicited offer

(1) Since an unsolicited offer for 10000 tonnes of rails had
been accepted in June 1979 (despite variation in quality
of rail), why was it not accepted in this case?

(2) What were the results of trade enquiricc on market
trend as ascertained at the relevant time?

(3) When the French firm had not quoted any rate but had
only expressed willingness to offer without quoting any
rates, on what basis the Railway stated that an unso-
licited second lower offer had been received.

‘(4) On what basis did the Railways inform the Committee
that the offers of French and Spanish firms were margi-
nally cheaper whereas no specific offer was recelved
from French firm and the calculations made by Railways
have indicated that the offer of Spanish firm was costller?
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In the circumstances, the Committee recommend tha; the incon-
sistencies and irregularities committed in the two cases resulting
in avoidable extra expeanditure of Rs. 83.38 lakhs may be investi-
gated by an independent Committee, responsibilities fixed and
appropriate action taken under intimation to the Committee.

NEw DELHT; | | AMAL DATTA
April 25, 1989 )

5 Vaisakha, 1911 (S)

Chairman,

Public Accounts Committee



APPENDIX I

3.1 Procurement and utilisation of track materials
1. Introduction

The Railway system in India as on 31st March 1986, had 77153
running track kilometres comprising 47810 in the broad gauge,
25097 in the metre gauge and the balance in the narrow gauge sys-
tems. The broad gauge system falls in four categories depending on
traffic density (gross tonne kilometres per annum) and each category
is subdivided in five groups, depending on speeds of trains using the
track Standards have been laid down for all groups and categories,
about weight of rails to be used (ranging from 60 kg to 52 kg per
metre) and number of sleepcrs to be laid (between 1664 ana 1310 per
km.). Similar standards have been laid down for systems of other
gauges also. A complete picture of these standards is given in
Annexure III.

Due to norma! wear and tear as well as changes in traffic density
etc. track renewals have to be continouslv undertaken to bring the
track up to the prescribed standards througi. track renewals pro-
grammes. However, the Railwavs have not maintained the required
tempo in track renewals. and accumulated arrears in track renewals.

The arrears in track renewal increased from 13048 km at the ond
of March 1980 to 20306 km at the end of March 1985 due to inadeguate
ollocation of funds and constraints in availability of materials. Dur-
ing the Sixth Plan (1980-85) the actual track renewal achieved was
crly 9558 km as against the target of 1400 km. In the two years
thereafter, Railways overtook a part of the arrears by providing ad-
ditional funds. As on 31 March 1987 tlie arrears were 13033 km. of
which 9481 km were in sections with t-affic density of more than 10
Gross Tonne Kiiomeires. The backloo in renewals led ‘to imposition
rt speed restrictions =ver 2151 km in 1984-85. 2090 km in 1985-86 and
2291 km in 1986-87. affecting adversel: fue! consumpticn and turn
round of rolling stock.

2 Scope of review

The progress in track renewal works depends crucially on avail-
ability of raile and sleepers. Therefore a review by Audit covering

33
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procurement and utilisation of rails and sleepers was undertaken.
and the results are set out below,

3. Organisation

The Railways, submit to the Board, annual indents for rails and.
sleepers required for approved werks between September and Nov-
ember of the previous year. These indents are consolidated and.
orders are placed cn steei piants to the extent acceptable to them
and for the balunce tenders orn invited. Urgent requirements, not
available from inaigenous sources are imported. Orders for wooden
sleepers are plaved on Foresi Departments of the States of Uttar:
Pradesh. Assam, Madhya Pradesh. Andhra Pradesh, etc. after

discussions.

4. Highlights

The supply of broad guage rails from indigenous source viz. the:
Bhilai Steel Plant was only to the extent of 57 to 88 per cent of the
requirements during the vears 1981-82 to 1986-87. The indigenous
production of metre gauge 1ails had stopped in April 1982. Conse-
quently the Railways resorted to costlier imports.

In the import of 10.000 tonnes wear resistant rails in April 1979
the Railway Board fuiled to yress for a rebate of Rs. 18 lakhs follow-
ing relaxation of specification. The cost economy of importing
through Vishakapatnam port to save substantial haulage cost was
also not considered.

Economic option of accepting additional quantity of rails offered
by a supplier was not exercised, resulting in extra expenditure of
Rs. 65.38 lakhs in a later import,

Import of metre gauge rails through an order placed in Novem-
ber 1985 was injudicious and involved extra expenditure of Rs. 53.75
lakhs.

Despite potential for considerable economy procurement of longer
rails had not commenced.

Prdouction of concrete sleepers in the departmental units during
1986-87 was costlier by Rs. 340 lakhs than the supplies by the private
firms. The available capacity in the country for production of con-
crete sleepers was also not utilised fully resulting in procurement
of cast iron sleepers which are costlier in the long run.

Of the two departmental units, the one with indigenous techno-.
logy at Khalispur performed better than the one at Allahabad with-

imported technology.
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Though 3637 track km could have been laid with the 57.68 lakh
concrete sleeers procured between April 1983 and March 1987, 75 per
cent only were laid in track.

Requirements of cost iron sleepers were not assessed realistically
and 21.77 lakh CI sleepers were procured in excess during 1984-85.

The Railway Board did not avail of reduced rates offered by some

of the CI sleeper suppliers resulting in extra expenditure of Rs. 295
lakhs.

Rails

5. Indigenous supply

The only source of indigenous supply of broad gauge rails is the
Bhilai steel plant, which has annual capacity to supply 5 lakh tonnes.
Howvere, its commitment to supply and actual supply fell below re-
quirements of railways. The trend of steady increase in supplies
since 1981-82 was reversed in 1986-87 when the supplies fell below

even the level attained in 1983-84. Further details are given in Table
12.

The drop in supply in 1986-87 was attributed to adoption of con-
ventional open hearth process and stoppage of payment of overtime
in steel plants with effect from 1 April, 1986. The plant undertook
modernisation in stages after 1984-85 and the facilities are expected
to be operational only after 1987-88. It has at present no facilities for-
end hardening of rails for increasing wear resistance. which is a
feature in imported rails. It is yet to install facilities for sawing, dril-
ling and straightening rail ends.

Table 12

(Figures in I2kh tonnes)

Year Requirement  Supply com-  Actual supply  Percentage of
mitment by by BSP compliancec
BSP 10 requirme nt
1981-82 . . . . 3.25 2.10 1.84 57
1982-83 . . . . 3.2§ 2.10 2.02 60
1983-84 . . . . 2.92 2.40 2.40 8
1984-85 . . . . 3.50 2.68 2.68 77
1985-86 . . . . 2.70 3.60 .25 88

1986-87 . . . . 4.0} 1.50 2.3 59
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Metre gauge rails were obtained for many years from Indian Iron
and Steel Company (IISCO) and Tata Iron and Steel Company
(TISCO). They however, stopped rolling metre gauge rails in March
1979 and April 1982 respectively, claiming that the prices were un-
remunerative. Though the Ministry of Steel had agreed in September
1982 to take steps to restart production of such rails by TISCO,
supply has not started so far (November 1987). Consequently, the
Railways were obliged to import annually 20,000 to 65,000 tonnes of
metre gauge rails. During 1986-87, the average price of import (inclu-
sive of freight and customs duty) at a port of entry in India was
Rs. 8400 per tonne which exceeded the rate of Rs, 7370 per tonne
paid to Bhilai Steel Plant for comparable broad gauge rail. The failure
to reactivate the indigenous source of supply led to costlier imports.

6. Import of rails

The gap between requirement and indigenous supply was met
through imports by the Raiways, taking also into consideration the
prospects of supply of sleepers and other fittings required for use
along with imported rails. The import during the seven year period
1980—87 was 3.134 lakh tonnes valued at Rs. 113.12 crores as detailed
in Table 13.

Table 13
Yeor Quentity imoorted T Value
BG MG Total (Rs. in crores)

(°009 tonncs)

1980.8° . . . . 26.6 — 26.6 12.12
1981-82 L 8.5 6.3 14.8 5.42
198282 . . - - - -
198384 . . .. 45.0 25.0 70.0 241
1984-85 . . . . — — - -
1985-86 . . . . 19.5 35.0 54.5 19.72
1986-87 . o 63.5 — 63.5 21.66
1987-88 . . . . 5.0 9.0 84.0 30.0
Totel : . T o B T A TV O

The imports were from West Germany, Poland. United Kingdom,
France, South Korea, Yugoslavia and Canada. Major supplies were
made at c.i.f. prices not exceeding Rs. 4800 per tonne. No significant
trend towards large increases during this seven year period 1980—87

was noticed,
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Audit comments on certain features connected with import of
.rails are given below,

(i) The Ministry of Raillways placed in April 1979 an order for
import of 10,000 tonnes of wear resistant (WR) 60 kg. rails, The life
of this variety of rails is over five times that of indigenous rails. The
import was mainly for use in the difficult Kottavalasa-Kirandul Ghat
Section of South Eastern Railway (5500 tonnes) and track renewal
in the heavily worked Grand Chord section of Eastern Railway (2700
tonnes). An additional supply of 10,000 tonnes at the same rates was
ordered in June 1979 on the ground that there was increasing trend
in the price of rails in the world market. The totall supply of 20,000
tonnes was received by June 198(—one half at Calcutta and another
half at Bombay. A review of the contract revealed the following
points: —

(a) The supplier had offered in February 1979 a reduction of
Rs. 90.50 per tonne if elongation of 9 per cent (minimum)
against 11.5 per cent (minimum) prescribed in the speci-
fication was acceptable. This was not accepted. In Novem-
ber 1979, however, the Railway Board relaxed the speci-
fication accepting elongation of 9 per cent (minimum)
as a result of representation from the firm. But no reduc-
tion in prices attributable to thig relaxation was sought.
On this being raised by Audit. the Railway Board stated
in December 1987 that the chemical composition of rails
for which rebate was offereq was inferior to the one for
which orders were placed. This, however. does not clarify
why a rebate was not pressed for lowering of specifica-
tions. Based on the offer given by the firm. this failure to
seek a rebate led to extra expenditure of the order of
Rs. 18 lakhs.

(b) The Railway Board did not consider inclusion of Vishaka-
patnam as a port of discharge. Hence 6 052 tonnes of rails
allotted tn South Eastern Railwav were dis~harced at Cal-
cutta Port. transported bv road to Shalimar Goods shed
at Calcutta and despatched to Waltair Division involving
rail hauiace for about 900 km which could have been avoi-
ded to a large ex*'mt had the supvlies been re-eived
througl Vishakanatnam Port. The Railwav Board stated
in December 1987 that the cnst of establish'ne organisation
for clearance at Vishakapatriam would have been more. Tt
was however, seen that the Railwav Board had nat worked
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out the relevant economics of importing through Calcutta
and Vishakapatnam although the additional haulage cost
from Calcutta was of the order of Rs. 18 lakhs at public
tariff rates.

(ii) An order was placed in September 1983 for supply of 10,000
tonnes of 52 kg rails on a firm ‘B’ of South Korea at an FOB price
of $350 per tonne. Though the delivery period was extended up to 30
April 1984, it supplied only 556.5 tonnes by July 1984 when the order
was cancelled at the risk and cost of the firm, In the meantime, the
Railway Board, after calling for global tenders, placed in February
1984 an order on firm ‘C’, also of South Korea, for supply of 25000
tonnes of same type of rails at a lower FOB price of $ 310/311 per
tonne. This firm ‘C’ offered in August 1984 to supply additional
quantity up to 10,000 tonnes without change in prices or conditions
of supply. Instead of accepting this offer. particularly in the
context of cancellation of orders on firm ‘B’ at its risk and cost,
the Board decided to float fresh short notice tenders for 9.500
tonnes in Decemberr 1984. The lowest tender received from a
French firm in April 1985 for supply at FOB price of § 326 was
accepted and supplies received between Tecember 1985 and May
1986. This led. apart from delay of over one year in the receipt
of rails. to an extra expenditure of Rs. 65.38 lakhs computed with
reference to the offer for additional supply given by firm ‘C’.

The Railway Board stated in December 1987 that prices in inter-
national market depended on demand and supply and order book
position of steel plants, but did not clarify why the economic
option of ordering the additional quantity on firm ‘C’ was not
exercised.

‘(lii) A negotiated contract for supply of 10,000 tonnes of 60
1b/29.9 kg metre gauge section rails was entered into with a British
firm ‘D’ in September 1985 at the FOB rate of $ 319 per tonne.
At the time the offer of this irm was under consideration, the
Board, had received, against another global tender for supply of
30,000 tonnes of 37.2 kg. section rails, an offer from firm ‘E’ of
South Korea for supply at fo.b price of $317 per tonne against
which order for only 20.000 tonnes was placed in November 1985.

It was noted by Audit that the contemporaneous offer of firm
‘E' was lower by $27 on c¢if. basis as compared to the offer of
firm ‘D’. Besides, the Board had decided more than one year
earlier, in Februar 1984, that in high densit metre gauge sections
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37.2/44.6 kg rails (offered by firm ‘E’) should be used in place
of 60 1b/29.9 kg rails (offered by firm ‘D’). In the circumstances
procurement from firm ‘D’ instead of from firm ‘E’ was injudicious
and involved an extra expenditure of Rs.'33.75 lakhs.

The Railway Board stated in December 1987 that the new
standard was to be brought into use as soon as they could be
implemented. This did not clarify the audit points raised.

7. Economies of longer rails

At present tracks are laid with rails of 13 metre length. The joins
are welded through flash butt welding plants. in panels of 39 or
65 metre lengths for reduction of noise and improvement of riding
conditions. Bhilaj steel plant had facilities to make longer rails up
to 26 metre each. The increase in length of rails would have led
t¢ reduction in the number of welds and overall savings in cost.
The Railway Board. therefore. requested the plant in 1979 to
supply rails partly in lengths of 26 metres each and instructed
seven out of nine railways to receive a maximum of 2000 tonnes
of rails in 26 m lengths and make arrangements for their movement
in special wagons. However. no suply of 26 m rails has been so far
(September 1987) received from Bhilai steel plant despite the
reiteration of the request for longer rails in September 1986. On
the other hand the same plant produced rails of this length for
export to Iran and Korea.

In the global tenders for rails some of the offers included a
reduction in rates for supply of rails in lengths of 18 to 26 metres.
as against the standardised 13 metres. The Railway Board. how-
ever. did not consider the economical alternative of getting lecnger
rails.

The continued procurement of rails only in lengths of 13 metres
led to extra expenditure which. however. could not be quantified.
The cost of each weld is about Rs. 100.

The Railway Board explained in December 1987 that 52 kg rails
are not amenable for indigenous production in length bevond 13
metres.

8. Supply of defective rails by the Bhilai Steel Plant

The Southern Railwav Administration observed in December
1985 manufacturing defects in the rails supplied by the Bhilai steel
plant during 1980. It had to withdraw 390 tonnes of these rails al-
ready laid on an import section to ercure safetv. The steel plant was
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advised in January 1986 to introduce ‘on line’ ultrasonic testing of’
rails to check the internal soundness of the rails before despath to the
Railways to prevent such defective supply in future. The replace-
ment cost of these 390 tonnes of rails removed from track was Rs.
28.74 lakhs excluding cost of welding, transporation to site etc. which
is yet to be recovered or adjusted. The position of rails of the same
batch of production supplied and laid in track on other Railways
had not been ascertained.

Sleepers
9. Procurement of sleepers

The Railways have been traditionally using wooden, cast iron and
steel sleepers. Based on the recommendations of Railway Accident
Enquiry Committee 1968, the Railway Board took a policy decision
to introduce concrete sleepers on a large scale in the trunk routes.
Concrete sleepers with elastic fastenings are economical and have
more than twice the track service life of other types of sleepers.

Despite efforts to increase other kindg of sleepers cast iron (CI)
sleepers, formed the mainstay of the railway systems and about half
the track is supported by cast iron sleepers as indicated in Table 14.

Table 14
Ason 31 March B.G. track kilometres 12id with
Concrete  Wooden Steel CL Tot::1
<leerers  slecrers  sleerers sleerers  (all tyres)
1985 2,462 7.665 10,405 25.205 45,737
1986 . 2,500 7,700 10,500 24,400 45,100
1987 3,922 7.614 10,533 24,670 46,739
Table 15
Year  Totalnum- Concrete Wooden Steel ~~ CI  Percentage
ber of sleeper sleeper sleeper sleeper of CI
sleencrs sleeprer to -
procured total
. sleepers
(Figures in lakhs)
1984-85 69.37 12.53 31.17 3.90 21.77 31.5
1985-86 63.94 14.71 22.43 3.30 23.50 36.5
1986-%7 65.43 19.41 9.74

18.68

17.60

26.8
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The utility of CI sleepers is strictly limited as they should not be:
laid in heavy density track on which higher horse power locomotives:
and trains with higher axle load wagons are run. However, due to:
lower receipts of other sleepers the percentage of CI sleepers pro-
cured to total supplies was high and ranged between 26.8 and 36.5
as shown in Table 15.

During 1986-87, the average prices for comparable sleepers were
as below:

1. Concrete sleepers from depirtmentl units . . . . . . ?797
2. Concrete sleepers from private firms . . . . . . . 344
3. Cast Iron slecpers . . . . . . . . . . 420
4. Stecl sleepers from Durgipur Sicel Plant . . . . . 650
5. Wooden slecpers from Stite Forest departments . . . . . 550

10. Concrete sleepers

The annual capacity for production of concrete sleepers in the
country by 1981-82 was 17.5 lakh sleepers in 23 firms in private sector
and 3.50 lakh sleepers in the railway departmental units at Allahabad
and Khalispur (Varanasi). However, the actual supply in the last
three years was well below the capacity as shown in the Table 16.

Table 16
Supplics from
Year Capecity Private  Allahabad Khalispur Tot:l
scctor unit unit supplics’
(in lakhs)
1984-85 21.00 10.15 1.56 0.82 12.53
1985-86 . . . . . 21.00 12.30 1.60 0.81 14.71
1986-87 . . . . . 21.00 16.01 1.77 0.90 18.68

The failure to utilise the available capacity led eventually to more
procurement of the cast iron sleepers. Since they would need more
frequent replacement due to their shorter life, their use was costlier
in the long run. The Railway Board explained in December 1987
that the capacity shown above does not get installed as soon as the
contracts are awarded as some of the firms fail and some delay the
starting of their production.
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The production from departmental units resulted in extra expendi-
ture as the prices of supply by private firms were below the cost of
departmental production. During 1986-87, the departmental cost
exceeded the price of private firms by Rs. 172 to Rs. 200 per sleeper
-or Rs. 340 lakhs for the entire departmental production of that year.

11. Departmental unit at Allahabad

This unit estimated to cost Rs. 128.50 lakhs was set up with West
German technology to have a production capacity of 25000 sleepers
per month, in terms of a collaboration agreement signed in March
1986. The actual capital cost till it started production in May 1981,
was Rs. 4.13 crores. The plant has been able to attain only a pro-
duction rate of 14208 per month in 1986-87 or 57 per cent of its rated
capacity. Besides. the rate of rejection of its output was as high as
6.2 per cent in January 1987 as against only 0.8 per cent in Khalispur
unit. The average cost of production during 1986-87 in Allahabad
unit was Rs. 477 exceeding that of Rs. 400 in Khalispur unit.

The collaboration agreement provided for payment of royalty of
one DM in repatriable foreign exchange and one Indian Rupee fer
each sleeper for a period of five years from commencement of pro-
duction. but to cover only 10 lakh sleepers in all. This ceiling limit
has not been reached even after six and half years from May 1981,
when the unit commenced production. A proposal to extend the
agreement is under consideration. This was justified on the ground
of non-availability of adequate raw material, loss of certain dimen-
sional drawings supplied by the collaborator and need for training at
the works of the collaborators.

The collaboration provided for use of either 7.5 or 9.5 mm diameter
wire in the production process. However. the use of 7/7.5 mm dia-
meler wire was costlier since it involved use of eight wires as
against four wires required in the case of 9.4 mm diameter wires
and four sets of fixtures involving extra labour. The initial produc-
tion commenced only with 7/7.5 mm diametrer wireg available in
the country. However, adequate efforts have not been made for
setting up indigenous facilities for procuring 9.4 mm diameter wire
which would have led to cost reduction. Between April and Sep-
tember 1985. onlv 250 tonnes of such 5 wire could be obtained as
against requirement of 2000 tonnes. Consequently about 85 per
cent of production appeared to involve use of 7/7.5 mm diameter
wires. at higher costs.
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12. Departmental unit at Khalispur

This was set up and commissioned in June 1982 for production of 4100
sleepers per month, adopting indigenous technology, at a cost of Rs. 80
lakhs. The unit attained the rate of monthly production 6500 sleepers
in 1985-86, exceeding its capacity, due to increased automation and
improvement in manufacturing technique. Its rejection rate and
cost of production were lower than those at Allahabad unit. In
short, the performance of Khalispur unit set up with indigenous
technology was better than that of Allahabad unit set up with foreign
collaboration. i

13. Utilisation of concreie sleepers

A review of the receipt and utilisation of concrete sleepers disclos-
ed that the sleepers procured between April 1983 and March 1987
were not fully utilised in the track renewal works by the seven Rail-
ways which received the sleepers. They obtained 57.68 lakh concrete
sleepers with which 3637 track km could be laid. But the track
length actually laid with concreate sleepers during this period was
only 2730 km i.e. 75 per cent, Among these Railways, the utilisation
rate ranged between, 98 per cent in Central Railway to 64 per eent in
Northern Railway. The detailed position of sleepers received and
laid in track, railway-wise, during 1984-85 to 1986-87 is shown in
Annexure IV,

Even the utilisation was not in accordance with identified prioriti-
es. The instructions to lay, these sleepers on Group ‘B’ routes with
speeds between 130 & 180 kmph were not followed jn Central, South-
ern & South Eastern Railways. Adequate priority was also not given
to lay concrete sleepers in Group ‘A’ tracks with highest speed and
heavy traffic. As a result even on the Rajdhani routes (Group ‘A’)
on the Western Northern and Eastern Railways, the track laid with
concrete sleepers formed only 21, 37 and 67 per cent respectively of
the total track, thereby affecting the speed and mobility of high speed
trains. - !

The laying of concrete sleepers in track involves use of portal
cranes, sleepers layers etc. The number of machines available for
concrete sleepers laying declined from 27 in 1983-84 to 22.5 in 1986-87.
This was attributed to the machines being under POH or under re-
pairs. Six sleeper layer machines which were receiped in 1975 at a
cost of Rs. 18 lakhs had remained unutilised on Central Eastern,
Northern, Southern, South Eastern and Western Railways.

482 LS—4.
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Due to inadequate availability of the sleeper laying machines,
the- -Ruilways- had: to resert to mamudl laying against the  extant’
instractions of RDSO, The Northern Railway:did notitake up; manual .
laying=and -consequently had the lowest utilisation percentager of:
64tamong - all the Railways.

14. Steel Sleepers

The only source of indigenous supply is Durgapur Steel Plant
which has a capacity to produce 10 lakh sleepers per annum. How-
ever, its annual supply ranged only from 2.8 to 3.3 lakh tonnes
between April 1980 and March 1985. Consequcntly, the Railways
had tto :import 36 thousand tounes o!f steel sleepers-between 1980 and
1988 iat'a FOB cost of Rs. 15.50 crores. Taking into aecount prices
at'which indigenous procurement was made, the import resulteq-in
additiona] expenditure of Rs, 8.64 crores.

15.- Cast Iron Sleepers (CI)

In. terms. of the procedure followed by the Railway Bnard, pro-
cuzement of .CI sleepers is made every year for the entire difference-
betwen the total number of sleepers indented by the Railwayg and:
the number of sleepers, other than CI sleepers allottzq to them. This
procedure failed to take note of actual variations caused by reduction
in.dem nd for sleepers, and receipt of other types of sleepers. Conse._
quently, the procedure'led to both contracted and actual supplies
exceeding. the modified requirement for CI sleeper during the year
1984.85 and 1985.86- 3s shown in Table 17.

Table 17

JR— L e e ceem

(Number in lakhs)

Year Modified Supplyof Ganto Contracted CTslec- Excess
requirement sleepers  be filled supply of pers sup- supply
(including other by CI  Clsleepers plied of CI”

margin) of thanCI  sleepers sleepers
sleepers for sleepers
approved
works
1984-85 . . 47.26 47.69 Nil 21,77 21.77 21.77

1985-86 . 5117 40:35 16.82 23.50 23.50 6:68"
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Against open tenders for supply of CI sleepers, the Railway
Board received in April 1983, 227 offers. The lowest rate received
was Rs. 2821 per tonne and was found quite reasonable with refer-
ence to the rate accepted in August 1981 and adjusted for changes
in price levels since then. Out'of the 227 offers, the rates quoted
in 194 tenders exceeded this.lowest rate of Rs, 2821 per tonne. In
accordance with the established. practice, a counter offer of this
lowest rate was decided to pe made to the tenderers for acceptance.

It was also noted by the Board that with the keen competition
ang already high level of participation, it would not be prudent to
proliferate suppliers to unmanageable numbers, Accordingly, the
Bbard decided to invite in future only limited tenders for CI sleep-
ers from a panel of firms with proved capacity for quality supply.

In this background, the Board decided to make the counter ofter
only to 53 established suppliers, and sought in July 1983, extension
of offers beyond their initial validity up to 12 July 1983. While
exceeding the validity, five firms offered ieduction in rates ranging
from 3 to 5 per cent. Instead of seriously considering this offer
for reduction, the Boa>d placed orders in November 1983 at the
counter offer rates of Rs. 2821 per tonne for supply of 1.7 lakh
tonnes on 48 firms, excluding the five firms which offereq 5 reduc.
tion on this rate.

Thereafter, the Boarg continued to place repeat orders at the
same rate on the same firms up to December 1985 without inviting
fresh tenders. While doing so, orders were placed also on these
five firms which had been excluded initially at the.rate of Rs. 2821
per tonne, ignoring the reduction in rates offered by them. Thus in
all 3.49 lakh tonnes of CI sleepers were procured between November
1983 and December 1985 at the rate of Rs. 2821 per tonne failing to
take advantage of the offer for reduction of 3 to 5 per cent in this
raté. This entailed extra expenditure which would be of ‘the order
of Rs. 295 lakhs,



ANNEXURE 11

(cf. Para 3.1.1)
Track Standards

Broad Gauge Category of route
Traffic density Group ‘A’ Group ‘B Gorup ‘C’ Group ‘D' Group ‘E’ routes
(GMT/annum) routes routes routes routes (speeds below 100
(speeds up (speeds up (suburban (speeds kmphand branch

section). upto line Sections)
kmph) 130 kmph) 100 kmph)

Rails (k.g. per metre)

Over 20 60 60 60 60  Normally released
rails of 44.6 k8
section and abov°
may be used .
primary renewal 1s
considered necessary
and traffic density

is more than S GMT
52 kg rail section
should be used.

15 to 20 . 52 52 52 52
(60 kg rail (60 kg rail
if concrete if concrete
sleepers  sleepers

are used) are used)
10to 15 . . . Do. 52 52 52

Under 10 . . Do. 52 52 52

Sleecer Density (Numbers per Km)

Over 20 . . . 1660 1540+ 1540+ 1540 1310
S5to20. . . 1660 1540 1540 1540 1310
Oto15 . . . 1660 1540 1540 1540 1310
Under 10. . . 1660 1540 1540 1340 1310

*This may be increased to 1660 when speed is increased beyond 130 kmph.
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) ___Track Standards
Metre Gauge
Cateogry of route Speed Traffic density Rails Sleeper density
} ‘ (number per km)
More than 75 NA 90 R (new) 1540
kmph
R-I Up to 75 kmph More than § GMT 90 R (new) 1540
R-II. Upto 75 kmph 2.5to 5§ GMT  Second hand 1540
90 R or
75 R (new)
R-II Up to 75 kmph 1.5t0 2.5 GMT Second hand 1308
90 R or
75 R (new)
S . less than 75 Second hand 1230

kmph 60 R (Minimum)




ANNEXURE IV

. (Cf. Fara:3.1.13) )
Raflway-wise position of concrete sleepers received and laid in track

Particulirs . Railw .ys
Centr.l E .stern Northern Southern  South  South Western
Centrel  E-stern

1. Concrete sleepers
recesived

(=) Number in thousonds 857 986 967 408 453 545 645
(b) In terms of track km. 557 640 620 265 294 354 418

[ 8]

. Concrete.sleepers 1.id

with

(») M~chines (km) . 255 197 507 226 169 112 208

(b) M2nu~lly (km) . 289 306 18 10 89 137 90
3. Total concrete sleepers

laid (km) . . . 544 503 525 236 258 249 298
4, Pcrcentage of sleepers

12id to total received . 98 78 64 89 88 70 71
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APPENDIX II

Sub: Contract No. Track/21/77/0801/7/50125 for 60 kg/m UIC
Special Wear Resistant Rails,

Ref: M/s Roger Enterprises Pvt. Ltd.’s letter No. RPL./ALP/R:5/
4157/79 dated 4.9.1979.

As per para 1.5 of Annexure G of the Contract the Railway
specification stipulates a minimum elongation of 11.5 per cent. The
Arm in their original offer haq stated (Page 14 of their original
tender at S. No. 100) that the minimum elongation will be 9 per
cent. This clause about the minimum elongation was at that time
understood to be applicable to the special chemical composition
offered by the firm consisting of chronium Molebdinum and
vanadium,

2. Rail.stecl with a larger elongation percentage is preferable to
one with a lower elongation in view of the former having 5 greater
energy to resist {ractures. It had, therefore, been recommended
that supply to minimum elongation of 11.5 per cent should be taken
and aiternate coriposition offzred hy the firm was not recommended
for acceptance,

3. The firm has since clarified that the minimum percentage of
elongation will be 9 per cent. It has also referred to UIC specifica-
tion in this context. On 5 perusal of clause 27.3 of TJIC specification
360,40 for wear resistant rails (UIS 9C kg per mm?) it is seen that the
minimum elongation stipulated therein that at the request of the
supplier, the purchaser administration may accept for wear resist-
ant rails a lower elongation after fracture but not less than 8 per
cent. 11.5 per cent elongation prescriber in our stipulation was on
the basis of some data available in RDSO sbout the Gothard line in
Switzerland. Since the UIC specification allowg a minimum of
8 per cent at the request of the supplier, the minimum elongation
of 9 per cent as offered by the firm is recommended for acceptance
for alloy steel rails (UTS 110 kg/mm?) also.

4. At page 3 of the original tender of the firm, the rate quoteq is
20 DMs less for the special chemical analysis which differed from
that stipulated in our tender documents. Earlier it was felt that 9
per cent elongation applied only to this chemical composition. Now
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that 9 per cent elongation is recommended for acceptance, there is
no objection to accepting the alternate chemical composition offered
by the firm ag below:—

Cr. 0.7 1.2%
P Max. - 0.03%
S max. -—_ 0639
Mo Max -_ 0.1%
V max. - 0.2%
C 0.6 0.8%
Si max — 0.9%
Mn 0.8 - 1.3%

The firm has not indicateq the minimum percentage of silicon
content in the above analysis. It is necessary to stipulate that the

supply made to the alternate offer should be of fully killed steel and
the minimum silicon content shoulq be 0.2%.

5. The above has also been discussed with Dir (M&C), RDSO on
phone on date (6.9.1979) and he agreed with the above views,

Sd/. Sd/-
R.DS.O.
6.9.1979 D.CE.



APPENDIX III

Statement of conclusions/recommendations

Conclusion/Recommendation

Sl. —.i’ara Ministry/

No. No. Deptt.

1 2 3 4

1 12 Railways The operations of the Railways are totally dependent on the

availability of sound and well-maintained tracks throughout the
country, so that the tracks are not a contributory factor for accidents
even to the slightest extent and the Railways are in a position to
give efficient and safe service to the public. Viewed in this
context, the Committee consider it imperative that track renewal
programmes ought to be given the top priority in the operations
of the Railways. The Committee are, however, dismayed to be
informed by the Chairman, Railway Board that due to lack of high
priority for track renewal programmes, arrears increased. The
arrears in track renewal which stood at 13048 KMs in March 1980
increased to 20306 KMs in March 1985 (26 per cent of total track).
Though the tempo of track renewa] in Seventh Plan has been
increased considerably, the Committee are concerned to note that
a backlog of track renewal to the extent of 12000 KMs at the end
of Seventh Plan would still remain to be overtaken in Eighth Plan.
The Committee deeply regret the failure of the Railways to ensure

—— -
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13

Raijways

tinidly rerlewdl of tricks, which hag§ advetsé é&ffects on theé sniooth
opération of the Railways. The Committeé strongly recommend
that 4 réview of plan priorities be done hrid thé trick réhewal given
s due priotity 5o thht undér nd circumstances, arrears In trick
rehewils are allowed to hccuniulate.

The Conimittee note from the stitement 6t fundg provided dfid
furlds spent in each yeat since 1980-81, thdt consiiténtly thé aetuidl
expenditure i every year other than 1986-87 has extéeded the
prbvisiOns and the overall excess was to the extent 8f 27 pei-c&ht
ift 6th Plan period and 12 percent so far in tHe 7th Plafi period.
The Commiittee Wonder whether the excess e*cpend tiire waé COHSCI
ously incurred by the various Zonal Raﬂways in thelr eﬂxi
efisufre renéwal of tr%icks not provxded fof by the Rallwéy Bgard
in the dnnual plan in the 1nterest of safefy ot the egcess whs die
to level of expenditure far more than the anticipdted for thé track
length planned and approved by Railway Board for renewal. In
either case, the Committee deprecate the lack of proper financial
planning and recommend that the causes for consistent excesses may
be investigated and results intimated to the Committee.

f‘rom the statement of expenditure on track renewals, the
Committee note that the average cost of renewal has shown a



steady increase, the rate of increase being ag high as 19 percent in
1985-86 and arother 15 peicent in 1987-88. The Committeé eafifiot
resist the iripression that coit of renewald has increasdd fat in
excess of normal rises in cost indices reasons for which &te ridt
apparent. The Commiittee recommend thit the contributsry eHtisas
for the spirallifig 6f cost of renewdl may be 1nvestigated and the
result intimated. The Comitittes also recofrimend that a téview bf
the estimated cost of rehewdl for the 8th Plan Hiay be eoniduct&d
as it {s felt that the average rate of Rs. 23.09 15kH per Kt fit the
8th Plan is too high as compared to the rate of Rs. 17.25 lakh pér
KM. in 1987-88.

The Committee are dismayed to find that despite the available
capacity for. productlon of 5 lakh tonnes per annum of B.G. rails
with BSP Railways failed to give firm commitments off regquire-
ments of rails for the Tth Plan Period as a result of which the
BSP‘ could not take appropriate investment decision, failed to
accept demands upto the capacity and as a consequence, Railways
resorted to import for which there would have been no justification
but for the failure of the Railways themselves. Since the fiinds
for the track renewal are met out of Plan allocation the Committee
are at d loss to iitiderstand how and why the Railways were unable
to know the extent of funds available during the Sikth Plii in
advatice dnd to make the commitment necessdty for thé invést-
mefit plan. The Corhitiitteé concludé that thE plannlhg Piobesk &t
the Ministry level needs tonning up in this regard. The Comimittee
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22

31

Railways/Ministry of Steel

-do-

recommend that the circumstances due to which the Railways
could not give firm commitment on a plan programme may be fully
investigated, the loopholes in planning identified and steps taken
to plug them intimated to the Committee.

While on the one hand, BSP has stated that it could not reach
its capacity due to absence of firm commitments, the Committee
are uphappy to note that BSP failed to supply rails even upto the
extent of orders accepted by them, the shortfall during a period of
8 years being to the extent of 1.85 lakh tonnes. The Committee
desire that the failure to supply even the Committed quantity by
the BSP should be taken up at the Ministry level to ensure that
such undesirable situations do not recur.

It is disquieting for the Committee to note that both IISCO
and TISCO, the two companies that were supplying MG rails, were
allowed to go out of production resulting in complete dependence
on import for meeting requirements of MG rails. Though the
Ministries of Steel and Railways had decided in September 1982
that under no circumstances the production of MG rails in TISCO
will be allowed to close, no effective steps were taken to imple-
ment this decision. The Committee strongly deprecate the inaction
on the part of the Railways and Ministry of Steel on allowing
indigenous production of MG rails to totally cease and opening
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44

-do-

Railways

the door for imports resulting in drainage of huge foreign exchange.
The Committee desire that the alternative indigenous source since
identified will be utilised for procurement of MG rails and if
necessary other indigenous sources created and import of MG rails
stopped by taking necessary steps under a time bound programme
which may be drawn up within six months and intimated to the
Committee.

The Committee are deeply concerned to note that despite avail-
ability of capacity for production of 26 metres long rail with BSP, no
efforts have been made over the years to ensure production of long
rails for indigenous consumption. The COommittee do not consider
the reasons adduced for non-production of 26 metre rails as insur-
mountable and recommend that both the Ministries seriously consi-
der and make an effort to solve the issue so that in the interest of
overall economy, the manufacture of 26 mtr. long rails is started
within a short time.

While the Committee take note of the fact that the extent
of production of concrete sleepers has been increasing over the
years, they cannot help pointing qut that the progress is rather
slow as compared to capacity created and is substantially falling
short of the requirement. According to Audit, the capacity of the
established plants was 21 lakh sleepers since 1981-82 wHereas
annual production had reached a level of hardly 14.52 lakhs sleepers
even 4 years later. Considering the substantial economies expected
in the use of concrete sleepers, the Committee recommend that

&
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Railways

4

tha, reasons for lower utﬂxsatxon ot the capacity
1nvest1ga§ed and stepg taken to unprove extent of gymtﬁqtlpq WAQ}

a view to ensqrmg supply to the Rallways The Cpmnnttee
reqommepd that if necessary, more such um;s may be estabh;

The Committee do agree that a certain amount of balance
stock at the end of a year is unavoidable to meet needs of following
2-3 months emergency requirements etc. However, the Committee
are concerned to note that accumulations are quite heavy in certain
Raxlways atleast as will be clear from ‘the followmg Bgr’qculqrs

Quantity received Quantity laid in

during 84-85to track
93687 s
. e (Fn serms of track KMs)
Eastern Railway . . . . . 640 503
Northern Rzailway . . . . . 620 525
South Egstern Railwey . . - . 354 241
Western Railway . . . . . 418 238

The Commit{ee recommend that a review of fbe qccpmulgtlon

- of stock may be made and the progress of utﬂlsenqn may he mopj-

tored by the Railway Board to ensure optimum angd timely ptili-
sation of the stock.

9¢
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57

Railways

Railways

Whereas the extent instructions of RDSQ prohibit manual
handllng of the concrete sleepers for laying apd Member
Eggmeenng) has supported the stand, the Railway Board have
claimed in thejr written note to the Commlttee that discontinuing
the use of sleeper layers and d1rectly laying the new sleepers as
track panels is in the course of technological progression. As,
however, to assemble track panels with concrete sleepers at
assembly depots also the sleeper layers will have to be used and
concrete sleepers should not be manually handled, the Committee
are not convinced of this reason for under-utilisation of the sleeper
layer. The Committee hence recommend that the existing instruc-

tions in this regard may be reviewed and approvrlate fresh directions
given.

The Committee do not agree with the stand of the mestry
that the cost of production of departmental umts are comparable
with the price of indigenous producers for the sxmple obwous
reason that Railways do not pay either excise duty or sqles tax
whereas private parties have to pay i)oth As these two elerpents
are to be excluded for companson and not 1nc1uded as contended
by the Railways the ~price of a sleeper squ}}ed by a
private manu.facturer would work out to Rs. 424 per glgeppr as
against Rs. 477 per sleeper for Railways’ productan The Commitige
recommend that the cost of departmental production should b
minimised by opti'mlsmg production and reducing overheads.

LS
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65

66

Railways

-do-

The Committee are surprised to note that there was substantial
cost escalation in establishment of the Allahabad unit from the esti-
mated Rs. 1.28 crores to Rs. 4.13 crores, 3 more than three folq in-
crease. Despite the substantial investment with importeq techno-
logy, it is unfortunate that its level of performance is poor though
the indigenous technology adopted in private units, and the Khalis.
pur unit of Railways have been performing far better. The Com-
mittee are strongly of the view that no proper evaluation of the
technology offered by the foreign collaborators was made nor was
a proper cost estimate prepared inspite of the enormous in house
facility for both in the Railways. The Committee feel that these
fajlures were the result of casual and perfunctory attitude of the
Ministry even to matters of vital interest to the Railways them-
selves. The Committee desire that appropriate lessong may be
learnt from this case and recommend that adequate evaluation of in-
digenous technology may be done before resorting to import of tech-
nology and when such import is considered essential proper evalua-
tion of both the technology and cost be made so that such poor results
are averted in future.

The rate of production at the Allahabad unit has been less than
60 per cent of its installed capacity and the percentage of rejection
was as high as 7.53 per cent in 1987. In 1988, instead of coming down,
it rose to 9.63 per cent (upto June). The Committee recommend
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67

83

Do.

Do.

that a review of the causes for poor performance pf Allahabad unit
may be conducted by Railway Board and apprcpriate measures to -

improve its performance taken.

67. The Committee are equally concerned to note that the rates -

of rejection in departmental units are very high as compareq to
private units. The Committee recommend that the causes for high

rejection may be investigated by RDSO and appropriate remedial. :

measures taken to improve their performance.

The Committee feel that there are several 'issues m réspecft_
of the two supply orders which need for investigation. These are.

listed below:

I. Contract with 9 per cent elongation,

(1) Though unsolicited offer from existing suppliers for addi-

tional quantities cannot be accepted beyond 15 percent -
as contended in the purchase made in 1984 from a South -

Korean firm, an unsolicited offer for 10,000 tonnes was

however accepted in June 1979 despite non-finalisation
of admissible limit of elongation,

(2) Additional orders for 10,000 tonnes in June = 1979 was
placed even before the issue relating to extent of elonga-

tion was settled because Government’s acceptance with'

11.5 percent elongation must have been conveyed in
April 1979 itself.
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(3) As the supplier did not apparently raise objection to
elongation clause till after June 1979, (for over two
months), the subsequent stand that his offer was with
9 percent elongation is a clear modification calling for
appropriate action.

(4) 1t is not clear whether the RDSO demanded 11.5 percent
elongation after ensuring the availability of technology
therefor and whether, this technology is now available
and if so, since when?

(5) It any other tenderer had responded to Railway’s
requirement of 11.5 percent elongation why no jaction
was taken to cancel the arder due to absence of proper
understanding of contract and to place order with the
one willing to supply with 11.5 percent elongation?

(6) For fully killed quality, there is need for minimum of
0.3 percent silicon as deposed by Member (Engineering)
before the Committee. As the alternative chemical com.
position offered by the tenderer provided for maximum
of 0.9 percent silicon what is the basis for Railways’
present stand that rails would not have minimum
quantity of silicon? Even if doubt existed due to non-

09



mention of minimum quantity, why was the party not
asked to state whether the rails would have the minimum
quantity of silicon as recommended by the RDSO?

(7) What were the specific considerations under which
RDSO’s recommendations for acceptance of tenderer’s
alternative with maximum of 0.9 percent silicon but
Subject to provision of minimum of 0.3 percent silicon
not even examined and referred to the party?

(8) In the circumstances, has not avoidable expenditure of
Rs. 18 lakhs been incurred and if so, what are the steps
taken to fix responsibility?

IT. Rejection of unsolicited offer

(1) Since an unsolicited offer for 10000 tonnes of rails had
been accepted in June 1979 (despite variation in quality
of rail), why was it not accepted in this case?

(2) What were the results of trade enquires on, market
trend as ascertained at the relevant time?

(3) When the French firm had not quoted any rate but had
only expressed willingness to offer without quoting any
rates, on what basis the Railway stated that an unso-
licited second lower offer had been received?

19
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(4) On what basis did the Railways inform the Committee
that the offers of French and Spanish firmg were margi-
nally cheaper, whereag no specific offer was received
from French firm and the calculations made by Railways
have indicated that the offer of Spanish firm was costlier?

In the circumstances, the Committee recommend that the incon-
sistencies and irregularities committed in the two cases resulling,
in avoidable extra expenditure of Rs. 83.38 lakhs may be investi-
gated by an independent Committee, responsibilities fixed and
appropriate action taken under intimation to the Committee.
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6. The International Book Service,
Deccen Gymkhana, Poona-4.

1. The Current Book House, Maruti
Lane, Raghunath Dadaji Street,
Bombay-400001,

8. M/s. Usha Book Depot, ‘Law Book
Seller and Publishers’ Agents
Govt. Publications, 585, Chira
Bazar Khan House, Bombay-
400002,

9. M&J Services, Publishers, Repre-
sentative Accounts & Law Book
Sellers, Mohan Kunj, Ground
Floor 63, Jyotiba Fuelg Road,
Nalgaum-Dadar, Bombay-400014.

10, Subscribers Subscription Services
India, 21, Raghunath Dadaji

City. (T. No.

UTTAR PRADESH

12. Law Publishers, Sardar Patel
Marg P. B. No. 77, Allahabad,
U.P.

WEST BENGAL

13. M/s. Manimala. Buys & Sells,
123, Bow Bazar Street, Calcutta-1.
DELHI

14. M/s. Jain Book Agency,

C-9, Comnaught Place, New Delhi

(T. No. 351663 & 350806).

My/s. J. M Jawna & Brothers,

P. Box 1020, Mori Gate Delhi-

110006. (T No. 2815064 & 230936).

M/s, Oxfory Book & Stationery

Co., Scindia House, Connsught

Piace, New Delhi-110001. (T, No.

3315308 & 45898).

M/s. Bookwell, 2/72, Sant Niran-

kari Colony, Kingsway Camp,

Deihi-110309, (T. No, 7112309).

M/s. Rajendra Book Agency,

IV-D|50, Lajpat Nagar, Old

Double Stcrey, New Delhi-110024.

(T. No. 6412362 & ¢412131).

19. M/s. Ashok Book Agency,
BH-82, Poorvi Shalimar Bagh,
Deihi-116033.

20. M/s. Venug Enterprises,

B-2/85, Phase-1I, Ashok Vihar,
Delhi.

21. M/s. Central News Agency Pvt.

Ltd, 23/80, Connaught Circus,

New Deani-110001. (T, No. 344448,

322705, 344478 & 344508).

M/s. Anmrit Book Co.,

N-21, Connaught Circus,

New Delhi-110001.

(T. No, 40398).

15.

i6.

17,

18,

22.

Street, 2nd Floor, Bombay-400001. 23, M/s Books India Corporation

TAMIL NADU

11. M/s. M. M. Subscription
Agencles, 14th Murali Street, (1st
floor) Mahalingapuram, Nungam-
bakkam, Madras-600034.

(T. No. 476558),

Publishers, Importers & Expot
ters, L-27, Shastri Nagar, Delhi
110052, (T. No. 269631 & T14463).

24. M/s. Sangam Book Depot,
4378/4B, Murari Lal Street,
Anseri Road, Darya Ganl, New
Delhi-110002
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